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07.12: 09 The grievance of ApSlicant is that though 
he is senior to Respondent No.6 & 7 he had not 
been promoted to next higher post of Assistant 

-: 	mmissioner of Central Excise. Customs. 
• 	He had submitted representation on 

• 19. 10.2009and prayed to consider him for 
• 	romotion with effect from 16.10.2009 i.e from the 

• 	ate on which his juniors have been promoted. 
• 	ntention raised by the learned counsel is that 

e being senior, ought to have been considered 
d promoted but juniors have been promoted, 

• 	
•. thout any justification Issue notice 

Mr.MiLAhmed, • learned Addl.Standing 
unsel present in Court accepts notice on behalf 

f the Respondents. No formal notice need be 
• ssued to the Respondents No.1-5. Service is 

Issue notice to Respondents No.6 & 7 only 
Rule 11(1) (i) C.A.T. (procedure) Rules, 1987 
thleOn 18.12.2009. 

Contd/- 
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OA.254 of 2009 

Contd/- 
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Pendency of present O.A. shall not be a bar 
Y-Ym 4L) 	9ã.t&1 	

for the Repondents to deal and pass appropriate 
A 	 order on his pending representation as he is 

retiring vezy shortly. 
List the matter on 18.12. 

(Mukesh K mar Gupta) 
'1 

	

	 Member (.1) 
urn! 

18.12.2009 	 If is stated by the proxy 

counsel that Mr M.tJ.Ahmed is 
fOI 

bereavementnd therefore request 

is made to adjourn the case. 

List on±20i. 2..J2.. 

A/p t1)2  

(Madan Kr('Chaturvedi) 	(Mukesh Kr. Gupta) 
Member (A) 	 Member (J) 
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22.12.2009 	Heard for both sides. For the reasons 

41e,44-otv if.9j,Ja.4 	 recorded separately O.A. stands disposed 

of. b( 
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O.A. No. 254 of 2009 
* 	

'Il 

CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

Original Application No. 254 of 2009 

Date of Order: This, the 22nd Day oft 	2009 

HON'BLE SHRI MADAN KUMAR CHATURVEDII MEMBER (A). 

Sri Chandler Shullal 
Superintendent, Central Excise 
Jowai Range, Shillong. ...Applicant 

By Advocate: 
	

Mr. H.K. Das 

-Versus - 

Union of India 
Represented by the Secretary 
Ministry of Finance 
Department of Revenue 
Central Board of Excise and Customs 
New Delhi. 

The Chairman 
Central Board of Excise and Customs 
New Delhi - 02. 

The Member (P & V) 
Central Board of Excise and Customs 

Department of Revenue 
Ministry of Finance, North Block 
New Delhi - 110002. 

The Chief Commissioner 
Central Excise and Customs 
M.G. Road, Shillong - 793001. 

The Commissioner of Central Excise 
Shillong - 793001. 

Sri Rupnath Pegu 
Asstt. Commissioner 
Central Excise & Customs 
Di brugarh. 

Sri Chalau Hauzel 
Asstt. Commissioner 
Central Excise & Customs, Imphal. 

By Advocate: 	Mr. M.U. Ahmed, Addi. CGSC. 

...Respondents 
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O.A. No. 254 of 2009 

ORDER(ORAL) 

HON'BLE SHRI MADAN KUMAR CHATURVEDI, MEMBER (A). 

By this O.A. the Applicant submits that he is 

senior to Respondent Nos. 6 & 7 despite he had not been 

promoted to the next higher post of Assistant Commissioner 

Central Excise. 

Mr. H. K. Das, learned counsel for the Applicant 

states that the Applicant has submitted representation in 

this regard on 19.10.2009 and prayed to consider for his 

promotion with effect from 16.10.2009 i.e. from the date 

his junior has been promoted1 It was contended that Senior 

ought to have been considered for promotion, but the junior 

has been promoted without assigning any reason. It was made 

clear that seniority list, on the basis of which promotion 

was madeefective, in as much as Applicant was not shown, 

as ST. 

Mr..M.IJ.Ahmed, 	learned Addi. Standing Counsel 

fairly conceded that there exist a lacuna in the seniority 

list, the Applicant is belonging to the ST class, but this 

fact is not manifested in the seniority list. As such the 

promotion of the Applicant may be considered de novo as per 

the guide lines, having regard to the correct seniority 

list. 

Having heard both the sides, I direct the 

Respondents to consider the case of the Applicant de novo 

Page 2 of 3 



O.A. No. 254 of 2009 

as per guide lines for the scheme of promotion of the S.T. 

candidate in the light of he correct seniority list. The 

matter may be expedited as early as possible. 

5. 	In the result the O.A is accordingly, disposed 

of.  

(Madan"Kth'na,r' Chatu rvedi) 
im 
	 Administrative member 

Page 3 of 3 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH:: GUWAHATI 

OANo. 	of 2009 

r 	I 	Sri Chandier Shullai 	.APPLICNT 

Vs 

Union of India & Ors 	RESPONDENTS 

SYNOPSIS 

That the applicant is presently working Superintendent, 

Central Excise in the office of the Commissioner Central 

Excise, Shillong and is retiring, on 31.12.09. The applicant 

belongs to the Schedule Tribe community and all along in his 

service life he has been considered as an ST candidate. The 

respondents time and again issued several seniority lists in 

the cadre of Superintendent wherein each of the seniority list 

designated the applicant to be an ST candidate. 

That the respondent No. 6 and 7 are also belonging to the 

ST community and are much junior to the applicant. It is 

stated that in the all India seniority list of Superintendents 

published by the respondents dated 03.01.02 the name of the 

applicant was shown at Sl. No. 364 as ST and the respondent 

No. 6 & 7 were shown at Sl. No. 367 and 373. Therefore, the 

respondent No. 6 and 7 are juniors to the applicant. 

That the applicant was due for promotion to the post of 

Assistant Commissioner and in the mean time Board issued a 

letter dated 06.07.09 calling for the ACRs of 5 (five) 

Superintendents (ST), Central Excise belonging to the SC & ST 

community namely Sri N.0 Patra, Sri Biren Ch. Patir, Sri 

R.N.Pegu (6th respondent), Sri C. Hauzel (7th  respondent) and 

Sri T.N.Hartlong for consideration of their cases for 

promotion to the post of Assistant Commissioner Central Excise 

ignoring the case of the applicant. It is stated that the most 

recent all India seniority list issued by the respondents is 

defective and does not show the applicant to be an ST 

incumbent. The respondents instead of correcting the same took. 

advantage of it and in resorting to arbitrariness issued the 



II 

I 

impugned order dated 16.10.09 and 10.11.09 promoting the 

respondent no. 6 and 7 without considering the case of the 

applicant. The respondents deprived the applicant from his 

legitimate right to getting considered for promotion to the 

post of Assistant Commissioner, Central Excise. The applicant 

submitted representation dated 19.10.09 praying for promoting 

him as Assistant Commissioner w.e.f. 16.10.09 i.e. from the 

date on which his juniors have been promoted. However, the 

respondents causing serious injustice to the applicant and in 

gross violation of Article 14 and 16 of the Constitution of 

India sat over the matter. 

It is stated that the applicant is fast approaching his 

date of superannuation i.e. 31.12.09 and in the event of not 

promoting him to the post of Assistant Commissioner, Central 

excise w.e.f. 16.10.09, his entire life will be jeopardize and 

the applicant will suffer irreparable loss and injury. 

Therefore, being aggrieved by such an illegal and arbitrary 

action on the part of the respondents the applicant having no 

other alternative has approached this Hon'ble Tribunal by way 

of filing the instant original application for redressal of 

his grievances. 

Hence the present original application. 41 _ DEC 

Filed by 

Advocate I. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH:: GUWAHATI 

OA No. 	of 2009 

LIST OF DATES 

03.05.01 Communication by which the seniority list of 

Superintendent as on 01.05.01 was circulated wherein 

the petitioner appeared at Si. No. 75 as ST. 

[NEXURE- 1] [Page-u] 

03.01.02 All India seniority list of superintendent in 

central excise was published by the Department of 

Revenue wherein the applicant appeared at Si. No. 

I 364 as ST whereas the respondent No. 6 and 7 in Sl 
- EC2.UO9 lNo. 367 and 373 in the said list. [NNEXURE-

%2] [Page-to] 

raft seniority list of Superintendent as on 

01.06.2009 and the seniority position of the 

applicant has been shown at serial No. 20 in the 

list as an ST. The respondent No. 6 and 7 have been 

shown at Si. No. 22 and 25 respectively. (NNEXUBE-

3] (Page- 2] 

06.07.09 Communication issued by the Board calling for ACR's 

of 5 (five) officials including respondent No. 6 and 

7 for considering their promotion to the post of 

Assistant Commissioner superseding the case of the 

applicant. The cases of respondent no. 6 and 7 could 

not have been considered who are all along juniors 

to the applicant, without considering the case of 

the applicant. 

The most recent defective all India seniority list 

published by the respondent wherein the name of the 

applicant appeared at serial No. 377 without showing 

him to be an ST whereas the respondent no. 6 and 7 

are shown at Si. No. 381 & 387 respectively as ST. 

(NNEXURE- 41 [Page-3c] 
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16.10.09 Order issued by the respondents promoting the 

respondent No. 6 and 7, who are admittedly juniors 

to the applicant, to the post of Assistant 

Commissioner, Central Excise superseding the case of 

the applicant. [Annexure- 5] [Page- ] 

10.11.09 Posting order in favour of the respondent No. 6 and 

7 posting them in their respective places. 

[Annexure- 6] [Page- t ] 

19.10.09 Representation submitted by the applicant for 

redressal of his grievances. [Annexure- 7] (Page-4 ] 
22.10.09 Forwarding issued by the Commissioner, Central 

Excise, Shillong to the Under Secretary, Central 

Board of Excise and Customs, New Delhi indicating 

the fact that the applicant has been deprived of his 

legitimate claim of consideration and promotion to 

the grade of Assistant Commissioner. [Annexure- 9] 

[Page- 50] 

16.01.09 Reminder submitted by the applicant praying for 

consideration of his case notionally, however the 

respondents till date have done nothing towards 

redressal of the grievance of the applicant. 

[Annexure- 8] [Page- 

31.12.09 Date of retirement of the applicant.  
I ***** 	I 

I / 	' DEC2009 

/ 
Filed by 

13 ,  
Advocate 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL:: 

GUWAHATI BENCH:: GUWAHATI:: 

OA No. 	of 2009. 

BETWEEN 
Sri Chandler Shullai, 

Superintendent, Central Excise 

Jowai Range, Shillong. 

APPLICANT 

-Versus- 

Union of India 

Represented by 	the 	Secretary, 

Ministry of Finance, Department of 

Revenue, Central Board of Excise 

and Customs, New Delhi. 

The Chairman, 

Central 	Board of 	Excise 	and 

Customs, North Block, New Delhi-

02. 

The Member {P & V}, Central 

Board of Excise and Customs, 

Department of Revenue, Ministry of 

Finance, North Block, New Delhi-

110002. 

The Chief Commissioner, 

Central 	Excise 	and 	Customs, 

M.G.Road, Shillong- 793001. 

The Commissioner of Central 

Excise, Shillong -793001. 

Sri 	Rupnath 	Pegu, 	Asstt. 
t 	L- 4; 6 40 ..4, 

Commissioner, Dibrugarh. 



7. 	Sri Chalau Hauzel, 	Asstt. 
ep\4YD( 	 c4.&4cW& 

Commissioner, Imphal. 

RESPONDENTS 

DETAILS OF APPLICATION 

PARTICULARS OF THE ORDER(S) AGAINST WHICH THE 
APPLICATION IS MADE: 

The present application is directed against the 

promotion order dated 16.10.09 and posting order dated 

10.11.098 issued by the respondents. 

JURISDICTION OF THE TRIBUNAL: 

The applicant declares that the subject matter of the 

instant application is well within the jurisdiction of the 

Hon'ble Tribunal. 

LIMITATION: 

The applicant further declares that the application is 

within the limitation period prescribed under Section 21 of 

the Administrative Tribunals Act, 1985. 

FACTS OF THE CASE: 

4.1 	That the applicant is a citizen of India and a 

permanent resident of Shillong, Meghalaya and as such he is 

entitled to all the rights, protections and privileges as 

guaranteed under the constitution of India and the laws 

framed there under. 

4.2. 	That the applicant belongs to the scheduled Tribe 

community i.e. Khasi Community (in short ST) and is 

presently working as Superintendent Central Excise and is 

posted at Jowai Range, Shillong, Neghalaya. 

4.3. 	That the applicant while was working as 

Superintendent in the Cornmissionerate, Central Excise, 

Shillong, the respondents issued a communication dated 

03.05.01 by which the seniority list of Superintendent as 

on 01.05.2001 was circulated. In the said seniority list 
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the name of the applicant appeared at Si. No 75 indicating 

him to be Schedule Tribe (S.T.). 

A copy of the said seniority list dated 

03.05.2001 is annexed herewith and 

marked as MNEXURE- 1. 

	

4.4 	That the ST status relating to the applicant was 

never a dispute and at the time of his initial appointment 

the applicant indicated him to be a ST candidate belonging 

to khasi Community. The Ministry of Finance Department of 

Revenue, vide communication dated 03.01.2002, issued the 

All India Seniority list of the Superintendents in Central 

Excise and in the said seniority list the name of the 

applicant appeared at 51. No 364 indicating him to be an ST 

candidate. In the said seniority list the names of the 6 
th  

and 7th respondent appeared at serial no. 367 and 373 

respectively. 

A copy of the said seniority list dated 

03.01.2002 is annexed herewith and 

marked as NNEXURE- 2. 

	

4.5 	That the applicant begs to state that the 

respondents thereafter have issued a draft seniority list 

of Superintendent as on 01.06.2009 and the seniority 

position of the applicant has been shown at serial No. 20 

in the list. In the said draft seniority list also the 

applicant has been shown to be ST. It is noteworthy to 

mention here that the names of the 
6t11  and 7th respondent 

(Mr. Rupnath Pegu and Mr. C. Hauzel have been shown at 

serial No. 22 and 25 respectively. 

A copy of the seniority list as on 

01.06.09 is annexed herewith and marked 

as ANNEXUR- 3. 

	

4.6 	That the applicant was due for promotion to the 

post of Assistant Commissioner and in the mean time Board 

issued a letter dated 06.07.09 calling for the ACRs of 5 

(five) Superintendents (ST), Central Excise belonging to 

SC & ST community namely Sri N.0 Patra, Sri Biren Ch. 
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Patir, Sri R.N.Pegu (6tr respondent), Sri C. Hauzel (7th 

respondent) and Sri T.M.Hartlong for consideration of their 

cases for promotion to the post of Assistant Commissioner 

Central Excise. As stated above the tespondent no. 6 (ST) 

and 7 (ST) are all along junior to the applicant and the 

official respondents superseding the claim of the applicant 

has considered their cases. It is stated that the applicant 

is due for such promotion and there is no departmental or 

crimihal including vigilance cases pending against him. The 

applicant enquired about the cause for non-consideration of 

his case for such promotion but the respondents remained 

salient on the issue. 

That the applicant in spite of his best effort 

could not collect the letter issued by the Board dated 

6.7.09 and as such craves leave of the Hon'ble Court for a 

direction towards the respondents for production of the 

same at the time of hearing of the case. 

4.7 	That the applicant could come to know that the 

latest All India seniority list issued by the respondents 

is defective as the same does not reflect the applicant as 

Schedule Tribe candidate. The Schedule Tribe status of the 

applicant and the seniority position of the applicant vis-

à-vis the private respondent No. 6 and 7 were not in 

dispute at any point of time and as such the respondents 

have illegally deprived him of his legitimate right of 

getting consideration for promotion to the post of 

Assistant Commissioner, whereas juniors to him have been 

favored with such consideration. 

That the applicant has downloaded a copy of the 

latest All India seniority list of Superintendent of 

Central Excise from internet and he found that his name 

appeared at Sl. No 377 but against his name there is no 

indication of his status as a member of ST community. At 

the same time the names of the private respondent,s No 6 and 

7 has been shown at 51 Nos. 381 and 387 respectively 

showing them to be members of ST community. 
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A copy of the said seniority list is 

annexed herewith and marked as 

ANNEXURE- 4. 

	

4.8 	That the applicant who is due for retirement 

w.e.f. 31.12.09 made several attempts to get the redressal 

of his aforesaid grievances but same yielded no result in 

positive. The respondents ignoring his requests issued the 

impugned order dated 16.10.09 promoting the private 

respondents No. 6 and 7 (juniors to the applicant), to the 

Grade of Assistant Commissioner (Ad-hoc) . Pursuant to the 

aforesaid order of promotion the official respondents have 

issued another order dated 10.11.09 posting the private 

respondents No. 6 .  and 7 in their respective places as 

Asstt. Commissioners. 

Copies of the orders dated 16.10.09 and 

10.11.09 are annexed herewith and 

marked as ANNEXURE- 5 & 6. 

	

4.9 	That the applicant being aggrieved by the 

aforesaid action on the part of the respondents preferred a 

representation dated 19.10.09 which was followed by the 

reminder dated 16.11.09 praying for his promotion to the 

grade of Assistant Commissioner as has been granted to his 

juniors. The representation dated 19.10.09 filed by the 

applicant has been forwarded by the Commissioner, Central 

Excise, Shillong to the Under Secretary, Central Board of 

Excise and Customs, New Delhi vide letter dated 22.10.09 

indicating the fact that the applicant has been deprived of 

his legitimate claim of consideration ándpromotion to the 

grade of Assistant Commissioner. It is . stated that the 

Commissioner in his forwarding letter has also enclosed the 

relevant records viz, the draft seniority list as on 

01.08.09, all India seniority list dated 3.1.02, vigilance 

clearance certificate and the initial bio data submitted by 

the applicant pursuant to which he was appointed under the 

respondents. From the seniority lists it is clear that the 

applicant is senior to the private respondents and from the 

initial bio data submitted by him and also from the 
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aforesaid seniority lists it is clear that he belongs to 

the ST community. 

Copies of the representations dated 

19.10.09, reminder dated 16.11.09 and 

the forwarding letter dated 22.10.09 

are annexed herewith and marked as 

MTNEXURE- 7, 8 & 9. 

	

4.10 	That the applicant begs to state that the 

Commissioner in the forwarding letter dated 22.10.09 

admitted the fact that the applicant is due for promotion 

to the grade of Assistant Commissioner Central Excise and 

he is senior to the private respondent No. 6 and 7. The 

forwarding letter has been received by the higher 

authorities of the respondents but as on date nothing has 

been done so far in the matter. It is noteworthy to mention 

here that the applicant is due for retirement w.e.f. 

31.12.09 and in such an eventuality his entire service 

career will be jeopardized. It is also stated that though 

the impugned promotion order has been issued as ad-hoc but 

the same will be regularized from the date of the ad-hoc 

promotions. In fact under the respondents there are several 

such instances of such promotion. 

	

4.11 	That in view of the aforesaid facts and 

circumstances of the case the respondents by issuing the 

impugned orders has violated the settled principles of law 

and hence the present case is a fit case wherein the Hon'ble 

Tribunal may be pleased to pass an interim order granting 

liberty to the respondents to re-caste the seniority of the 

applicant vis-à-vis the Respondent No. 6 and 7 during the 

pendency of the present original application and to grant 

him the promotion to the grade of Assistant Commissioner 

Central Excise w.e.f. 16.10.09 as has been granted to the 

respondents Nos. 6 and 7. The applicant has made out a prima 

facie case of illegality and arbitrariness on the part of 

the respondents. The balance of convenience lies in favour 

the applicant for such an interim order. He would also 
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suffer irreparable loss and injury if the interim order 

sought for is not passed by the Hon'ble Tribunal. 

4.12 	That the applicant demanded justice from the 

respondents which has been denied to him. 

4.13 	That the applicant has no other alternative or 

any other efficacious remedy and the remedy sought for, if 

granted, shall be adequate, just and proper. 

4.14 	That the applicant files this application 

bonafide for securing the ends of justice. 

5. GROUNDS FOR RELIEF(S) WITH LEGAL PROVISIONS :- 

5.1 Because the respondents have issued the impugned 

orders dated 16.10.09 and 10.11.09 is gross violation of 

Article 14, 16 and 21 of the Constitution of India and 

hence are liable to be set aside and quashed. 

5.2 Because although the applicant was well within the 

zone of consideration for promotion to the post of 

Assistant Commissioner, 	Central Excise, 	however the 

respondents committing serious illegality did not 

considered the case of the applicant and issued the 

impugned order dated 16.10.09 and 10.11.09 promoting the 

respondent No. 6 and 7 who are all along much junior to the 

applicant in the seniority list. Hence, the action on the 

part of the respondent is illegal, arbitrary and 

discriminatory and incurs interference of this Hon'ble 

Tribunal. 

5.3 Because the respondents have deprived the applicant of 

his right to get considered for rn  promotion to the post of 

Assistant Commissioner, Central Excise. The respondents 

ignoring the claim of the applicant promoted and posted the 

respondent no. 6 and 7 by the impugned order dated 16.10.09 

and 10.11.09 who are all along juniors to the applicant in 

the Zonal as well all India seniority list. Hence, the 

impugned orders are issued in gross violation of Article 14 



and 16 of the Constitution of India depriving the applicant 

from his legitimate claim of getting considered for 

promotion and are liable to be set aside and quashed. 

5.4 Because the applicant is all along an ST candidate 

from his initial appointment which is not at al disputed at 

any point of time. In the seniority list published on Zonal 

basis the applicant was shown to be as ST. However, in the 

all India seniority list published the applicant has not 

been shown as ST candidate and the respondents 

purposefully, arbitrarily and whimsically wiped out the ST 

status of the applicant from the all India seniority list 

only with the sole purpose to facilitate the private 

respondents. Hence, the action of the respondents towards 

not considering the case of the applicant for promotion to 

the post of Assistant Commissioner, Central Excise and 

promoting the respondent No. 6 and 7 negating the case of 

the applicant is arbitrary and is contrary to the settled 

law laid down by the Apex Court in this regard and is 

liable to be set aside and quashed. 

5.5 Because the applicant 	is 	fast 	approaching is 

superannuation from service on 31.12.09. In such an 

eventuality the respondents by deleting his ST status from 

the all India seniority list and negating his claim for 

promotion made an attempt to jeopardize is service life and 

deprived him from his legitimate claim of promotion in an 

arbitrary manner. Hence the impugned order dated 16.10.09 

and 10.11.09 are violative of the Constitutional mandate 

and law laid down by the Apex Court in this regard and are 

liable to be set aside and quashed. 

The applicant craves leave of the Hon'ble Court to 

advance more grounds both legal and factual at the time of 

hearing of this case. 

6. DETAILS OF THE REMEDIES EXHAUSTED: 

That the applicant declares that he has exhausted all the 

remedies available to him and there is no alternative 

[ 	available to him. 
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7. MATTERS NOT PREVIOUSLY FILED OR PENDING IN ANY OTHER 

COURT: 

The applicant further declares that he has not filed any 

application, writ petition or suit regarding the grievances 

in respect of which this application is made, before ,  any 

other court or any other bench of the Tribunal or any other 

authority nor any such application, writ petition or suit 

is pending before any of them. 

8. 	RELIEF(S) SOUGHT FOR:: 

8.1 To Quash and set aside the impugned order dated 

16.10.09 and 10.11.09 and grant all the consequential 
-- - 

service benefits. 

8.2 To direct the respondents to promote the applicant 

w.e.f. 16.10.09 notionally. 

8.3 Cost of the application. 

8.4 pass any such order/orders as Your Lordships may deem 

fit and proper. 

9. INTERIM ORDER PAYED FOR: 

Direct the respondents to consider the recasting of 

seniority of the applicant vis-à--vis the Respondent No. 6 

and 7 during the pendency of the present original 

application and to grant him the promotion to the grade of 

Assistant Commissioner Central Excise w.e.f. 16.10.09 as 

has been granted to the respondents Nos. 6 and 7. 

10. 	The application is filed through Advocates. 

11. PARTICULARS OF THE IPO: 

IPO No. 

Date of Issue 

Issued from 	: 

Payable at 	: 	Guwahati 

12. LIST OF ENCLOSURES: 

As stated in the Index. 	.. .Verification 

0 
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4, 

VERIFICATION 

I, 	Sri Chandier Shullai, aged about 60 years, 

Superintendent, Central Excise, Jowai Range, Shillong, do 

hereby solemnly affirm and verify that the statements made 

in the accompanying application in paragraphs 4.1, 4.2, 

4.4, 4.10, 4.11 and 4.12 are true to my knowledge, those 

made in paragraphs 4.3, 4.4, 4.5, 4.7, 4.8 and 4.9 being 

matters of records are true to my information derived there 

from and the grounds urged are as per legal advice. I have 

not suppressed any material fact. 

And I sign this verification on this the 2'' day of 

December, 2009 at Guwahati. 

APPLICANT 



Jj 	I 

I he Assistant Commissioner, 
Central Excise DivisiOn, 

The Deputy/Asss,stant Commissioner, 
Customs DivisIon, 

The Branch in-Charge, 
-----Branch of Hqrs Office 

Shillong. 

t;ii ç;\1 

i73.t 	I 	1T 

DEC 'Li9 

Guwahat.j Bmich 

The Superintendent, 
Shillong Law Cell, 
Office of iJ,e commisiioner of Central Excise, 
Calcutta Ii, 
M.S. Building, 51h Floor, 
15111, Strand Road, 
Kolkata-)'OOOOi.• 

Subject:- Seniority List of Group'B' Superintendent as on 01.05.2001 of CEntral 
LTcise& Customs Cbrnpnissionerate , Shillong - Circulation thereof. 

Consequent, to the Judgement dated 05.09.95 pronounced by the Hon 'ble CAT, 
c1uwahati in 0 A No 241/91 and the Board s approval for implementation 
communicated vide FNo A 23018/3/97 Ad!! Bdated 17 11 97 anintegratedSeniorny 
List of Superintendent was circulated to all concerned vide this office  C.Nô. 
I!(34)51ET1192130835-66 dated 22.3.2001. Representations/objections, if any, had 
been invited against the integrated Seniority List. Some representatIons have been 
received and have been examined carefully. These representations are given below in 
brief a/ongwirh reasons, if any, for grounds of disposal. 

Some of the representations have contended that their dates of joining as 
Ins prctors should be the basis for fixing their Seniority. The 0, r,nc,ple laid 
down in DOP&Ts 0 M dated 7 2 86 have been followed Therefore, the 
represep'tat,ons for fixing  seniority with reference to the date of jo,nmg is 
incorrect and hence not tenable. 

Repre.entat,ons have been received from officers,  who have bene fitted by 
way of dareof promotion in the integrated seniority list, that they should be 

AUWAB6  appropriately placed in the All India Seniority List with retrospective benefit 
of promotion to Group 'A post in the year 1997 98 as enjoyed by their 
batch-,natgs This issue will be taken up with the Ministry for extending all 

	

Advocale 	consequential benefits,  as permissible. 



	

L4 lAs ' 	
— 	•- 	. L 

(Ill) Some representations have contended that there were no Vacancies When 
promotions were given to the grade of Superintendent during the relevant 
period and hence such officers sho'uld not be given seniority In the manner 
adopted in the integrated Seniority, List. This contention is not correct as 
promotions were given against vacancies. 

(lV Some repre.sentatiàns have mentioned that there have been mistakes in 
showing their date of birth; ändctual status under Col.3 and CoL B of the 
integrated seniority list. These mistakes have been taken .care f. and. 
necessary correct ions ha ye been made In the Séñiority List. These mistakes 

1. 

have crept in due to the fact that earlier Seniority Lists published since their,  
ppointinenfs carried these mistakes and the concerned officers have not 

represented for necessary corrections. 

(V) 

 

Representations have also been received from, the. Superintendents 
promoted/appointed as on 0 l.0495,regardi,,g their placements, in the 
,'nte grated Seniority List. Time revised seniority list o/ Inspectors (now 
Superintendent) which was circulated to all concerned vide office C.No. 
11(34) l/ET.1196128968..290 10(A) dated 13.07.98 had been recasted in terms 
of Hon 'ble CAT Guwahati's order dated 05.09. 95and representqtions, ifany,  
had been invited from all cdñtërned against the revised sehiority of 
Inspectors (now Superintendent). All representations received against the 
revised seniority list dated 13.07.98 of Inspectors (now Superintendents) had 
been considered individually on merit in the past and disposed of by the 
Cadre Controlling Authority. The review DPC. for promotion to the grade of Superintendns was conducted strictly as per: the revised seniority list of 
Inspectors (now Superintendents) Hence 'their would be nO 'ground, for 
placement in the integrated seniority list on any other criteria other than the 
revised seniority list of Inspectors (now Superintendents). 

In view of the above, all the representations received agalnst the.. integrated 
Seniority List are hereby disposed of 

A copy of the Final Seniority List of Superintendents is enclosed for c,rculat ion to all 

	

time concerned 'officers. 	 - 

Enclo.-A.sàbave.• 
 

DEC 
 jZ.I

cENTRAL1 

Copy forwarded for information & necessary action to 

AI$iNG) 
SSIONER 
E :SII1LL61VG. 

Srnt, Charusheela Sohoni, JOintSecretary ('Adrnn.) Central Board ofE'cise & 
Customs North Block, New Dell,, - 02 The letter C No 11(34)5/fT 1/92/ 
30835-66 dated 22.03.200 1 may please be referred  to: 	.'.. 

The Chief Commissioner (EZ, Customs & Central &cise, 1 5/1,.StrandRoad, 
Kolkata 	700 001 

The Zonal 'Director, Narcotics Control Bureau, Eastern Zonal Unit, 412, 
Karaya Road, Vol  kata 700017.' Copy meant for the concerned officer  is 
enclosed for delivery. 



- i;-- 

 
The Additional Director. Directorate of Revenue Intelligence, Calcutta Zona! 
Unit. 8. Ho Clii Mmli Sarani, 2 Floor. Kolkata- 700 071. Copy meant for the 
concerned officer is enclosed for deliver,'. 

 The Additional Assistant Director, Directorate of O.& M. Services, Customs & Central Excise, 40518 Deep Sikha Building, 	Rajendra Place, New Delhi 
110008. Copy 'ileant for the concerned officer is enclosed for delivery i 

C 
The Deputy Director, (45) Directorate of Preventive Operations, Zonal Uth 1t, 44 Park Street 2 Floor, Kolkata 

- 16 	m Copy 	eant for the concerned Jffic is enclosed for delivery. 	 er 

 The Deputy. Commissioner (Airport), Sahar International Airport, 	aliar, 	
' Muinbai.gg Copy meant for the concerned officer is 2009 enclosed for deliver,' ;  

 TIme Deputy Director, NACEN (ER), P-27, CIT Scheme, VllIM Bidhainagar;... 
Road Kolkata 700 067 Copy . 	,.. 

meant for the concerned officer is enclosed  delivery.  
I 

 .'-.._,.. The Deputy Director of Inspection (Admn.), Directorate General of Inspection, 
Customs & Central Excise, '0' Block, I. P. Bhawan, I. P. Estate, New Delhi 

- 

2.Copy meant for the concerned officer is enclosed for delivery. 

The Zona/ Director, Narcotics Control Bureau, Varanasj Zona! Unit, S. - 
18138, Taksa/ La/it Behari Sen Marg, Pare! Nagar, Varanasj - 221022. Copy 
meant for the concerned officer is enclosed for delivery. 

The Deputy Director, Directorate General of Inspection, Customs & Central 
Excise, '0' Shape Building, I. P. Estate, New Delhi - 2. Copy 'neant for the 
concerned officer is enclosed for delivery.  

The Dep(sty Develop,,,enr Comrnjssioner, Noida Export Processing Zone. 
toit-/a - 201305. Copy mimeant for tIme concerned officer is enclosed for 
delivery. 

The Assis rant Registrar, Customs. Excise & Gold Control Appelate Tribunal. 
F. R. Bench, Bamboo Villa. 169-4.1.0 Bose Road, Kolkata - 700014. Copy 
meant for the concerned officer is enclosed for delivery. 

The commissioner. Customs NER, Shillong. 

TIme Additional Comnmissjone) (Tech.), Central Excise, Shillong. 

The Dy./,4tt Commissioner of Central Excise /Cusroms Divn 
Copy meant for the concerned ofticer's) is/are enclosed for delivery. 

The cAO/PAO of Hqrs. Office, Shillong. 

kJ< ShrL.jh(,JJjc ----------------------, Supdt. for compliance 

Accounts I & li/En & ll/Confdl Br./CIU.cum:VIG Br. of Hqrs. Office, Shillong, 

The Genera! Secretary, Group 'B' Executive Officers'Association, customs & 
Central Excise, Shillong. 

Guard File. 

0 ' 
(B.THMAR) 

ADDITIONAL COMMIS
J

ONER( P&V) 
CENTRAL EXCISE & CUSTOMS 

SHILLONG. 
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AN' .1 

SENIORITY LIST OF SUPINTENDENT GROUP T AS ON 01.05.200L 

	

• SI. No. 'Name & Educational QualihcafjonDate at - 	Dateoi 	1 Dote of 	Dote of 	FDate 	tither Remarks • 	 Birth 	Apptt. in 	confirmation joining as 	/Dee ofmed 	DR/PR Govt. 	in Govt. 	(Inspector 	dote 	as seice 	seice 	• 	4 assumption 	Inspector  
. 
otcharge. 

.-• 	

. 	 i 
01 	BiswjitSik BSc 	 01 1155 	02087o L0i478 	020876 	2204881 	DR 	1 

	

02. I Subir K;. Chakrcborfy, B.A. 03.12.52 	24.07.76.01.06.7824.07.76 	. ?9488 .4 	.. 
03. 	S.P. Chakiaborty, B.A 	 05.08.50 	20.03.72 I 01.07.78 	28.07.76 	22.04.88 	DR

1.
04 1PSPurfrayasthIs 	 140753 	020876 	010878 	0208/6 	22043 	DP 05. Subodhphar(SC), B.Com , 	 27.0654 	7.09.77 	i3.i20 	17.0917 	2O4,38 	. DR Oo rRama anta Da (SC) BA 	 0101 54 	09 075 4 131280 	031078 	220488 	DR 	- 

	

Kr. DUffa.B.SC ..... .10.08.51 	2.07.76 	 2.7o 	.. 29.0? . L 	
--. 

08. 	IndraJitGyha,Bsc 	 - 	07,05.5o 	27.07.76 	01.iQ]8 	277.76 	29.08,39 .1 .  DR 09 	AHOreCOm 	 31 053 	23.07 7o 	0iiO8 	230776 	290889  0. 	A.DaSUPta,B.SC 	 . 	2.01.55 	07.7 	.... 	26.06 	.. 29.0a89 	L. ..p 	.), ............ 
• 	I. 	.B. Adhk 	B.Com . 	 22.11.53 	07.06.74 	20.05.79 . 	26.07.76 	29.0889 4 	DR 	I 12 	GoPenthaCpauIA 	 I  010147 	1208 7 1 ;2p579I 3OO7o 	290889DR 3.. P.K. 	B.Sc. - 	 1 01.03.55 	020376 	 o7o 	 . DR 	. .... 4. 	R.K. GOswamj,BCo 	 !. 07.0654 	23.0?.7o . ...28.05.79 	230776 	29.08.89 .DR 	 •, 

15.
15 . 08.'Lo4.oijJ 	29.09 	.. 1 1. : 76 	298.89 	[ 	PR Ia. 	AK. Sharmo, B.Sc. 	 • 21.0 .54 : 29.07.76 	28.05.79 	29.07.76 	29.08.89 	DR 	I 17. : Hemen Gogoi. 8.Sc.v 	 01.01.55 	24.07.76 	28:05.79 . 	24.07.76 	29.0a89 	- DR 18 	Ba BSc 	 01 0755 	21,0 7.7 6.  	287 	21776 J 	9Q .R.K.Bhatfacharieep.0 	' .............. 	OI.04.4LJ?,.9!45?8.P5J91 	c:?H 	?:P8 '8?LPR S.K. Bose, B.A. i 04.0854 	30.07.76 	28.05.79 	30.07.76 I 29.08.89 	DR 	- 2ikt 	 -- 	

ooi11.07 
5. . 2 LS.Pausc. • 	 004.54 . 	4 	'0 ?L 	_p9 ...... M:.M9!b0fliafl.(ST). Ccrn.' 	. 402.54 - -°?.:7Qj 	JQ. .-Q921 	208.89 JDR 0i.1O.3 	 . 312.!0...... 	..._29Q 	9 PRf 	. 	. 

-ho
P9k 	 20.53 ... 	. 	..1: 	229.78 	 . nd Dos 	1.....L29' 	.J •.P.99 	. 	13J2.80j 30.09.78 1. 

, 	 .-. 	 - 	 -• 	-. 	 . 

-. 	 ', 



	

. . . 	-c- •*, 
Hôi''•• 	••• o_•••• -r-- a_ i ••- 	 o 	 o - 

27:c Mohan B.A. - 	 310776 	3O59 	31Q77 	02 0890 	p 	 -- I-Lc Chokraborfy BSc _ 	 261251 	260776 	280579 	2e0776 	P9g890 	DR  22: 	Sarkar,Bc. 	. _: . 	9:P5 . 	 . 	P: 	..j,. ?ZL9I 	4 Pi?p 	P? 	J 30 JHR SahaB.A . 16O35 	13076 	280579130776 	090890 	OR 	I _orn 	 0344 
r 	

0362 	280,5 9 	020876 	090890 	DP 32.18howmjck. B.A. 	• ' 	 23.0L54 	?4:Z..?PZ9L. 	P2..Q8 .9O 	DR I 33 .4J RHDengdo (511 B Sc LLB 	28 01 50 	04 10 78 	13 1280 	04 0 78 	09 0890 	DR 

	

- 	Q9r 	
131280 	03078 t_ 090890 	DR 	 -- -- 35. 1 Ay. DUhJST)B..A 	 DR 36 tMdKhurshedAhmed BA 	 010352 	300776 	280679 	300776 i200691 	 I 37 fPKDcsflBsc 	 - 	010348 	060274 	230579 	300776 	200691 	DP 38. . P. Sharrna,Bsç. .....0,.99.56 	.2:O.?.?28:O5.79 j 	:2?.J2o.o61 	P. 	1. 39 UC Dos MA 	 191253 	290776 	280579 	29 07 	200691 	DR OBimanc,ar BSc 	 271053 	3IO776 	28O59 	310776 L 2006 	DR 	r 	 - V B. Paul. B.com . 	 .... ..... J. 	.... 29LZ 	 Q?:P8 7 i 20 . 91 I 	DR ...................................._.9 	9YL 	92 	0.761 

43.._-(G.. Sharma Boal, I-ISLC 	 09.01.48 	15.02.72 	28.05.79 	29.10.76 	20.06.91 	PR urauva(Sjj3A 	 Q1.9 	Q:J9Q.. 	13.12.80  ..03.10.78120.0j  4• ..Rarnp DqflS.ç) Matric !.PJJ9. 4. 1  ..j 	 ..2P26.?L4.PR 4 6. 	Abhkam 	Matrjc 	 01.02.4 	 25.07.64 	.29.07 	j2qoo.91 
31.12.42 	29.05.6201.0.79 . 	awoJ.L2o.00.92....1..... ., . 48. 	jTLB. -. - .........._ 	LQL. LLQ.1ZLi 	9.•79. 	.. 	01J7 	 .P.? :L ..................... ' 49. 	A.K. DuttaB.S 	- ............... .P!2 53  L?L77079 .Z2Lj..__7.09.921 	.. 50 	N.L.R2YBA 	- 	 ..PJQ2 5 	2001.6 	'a24z!. 	28Q177 i 9 J 	DR 	I -- - 51 	PKSInaChoudhury BSc 	 )02512OoI77 	010o79 1_201 . 77 j 	DR 	 - fl 52 	IAHahmB$c 	 . 770i 0679 	270177 	70992 	DR 53. IKar B . A. - 	 QJJ.L 	290177 	oiwr29o17fl 	70992 fOR 	- - 	- 5 	N.K. OtiSC 	

- 	 4 JZP1J j 1909Z7 J 010180 	0977 	1709921 	DR 55. 	M.K.Bose.Sc._ 	 .. 	 '.27 	 ......... 122Z. 77 _........17.0992 L 	DR 56AK Choudh 	 - 	-- Toio653 	1909 77 	1380 	190977 	1709 92 57. 	 1 

	

ishoIoyDas5A 	 L 1 90353 J041O78i31 	041078 	1709J 	Ek.77  

	

13.12.80 -. 30.10.78..J 	17.09.92  59. 	Oangshi Ra13orofLtric 	1 01.02.44 
f 

25.01.65 	13.12.80 	25.11.78 	
l7.09.9fl1 	

PR 	. 

	

- 	 51 	T h111uT68 

DEC 

..." 



- 

01 	 02 - 	 03 	 L 	 - 	06i 	07 	08 	- 09 ol 	DebendraCh Das(SC) B.A. 	 010745 	25.0165 	010882 	29H78 	70992 I - ??_ I 62. 	N.C. Patra, (SC). 8.Sc 	 . 01.01.54 	io3J9 	iaoaso 	30.O8I 	17.09.92 	PR 	 - 63 'Md Joyful Abedin BSc 	 2801 53 	0201 7Q 	02048) 	0201 79 	120393 	DR - 4. 	A. 	attachatj 	. 	. 	 .0 	 .°.9.78 	13.12.80 	25.09J8 	-. .J?•P? 	P. 65. 	A.Chafterjee.B.Sc. 	 0I.04.56 	04.10.78 - -.12.80 	04.178 ' 12• 0 	T 	p 	.: 66  P. Sikdor, BSc 	 240451 	121073 	131280 	121078 	120393 	DR 67 	8aneee6Sc 	 260256 	300973 

	

131280 	300978 1 120393 1 	DR 68. 	SashidharPegu, (SI), B.A. .01.09.43 	04.10.73 	13.12.30 	- 04.1OJ - 	12.03.93 	DR  69 	S. Sharmo MSc 	 - 	31 0352 	2511 '8 	13 1280 - 	2511 78 	070693 	DR 0 	JagadishCh DasIBA 	 230652 	210774 	13 1280 	20 Ia 	070o93 	PR ,l 	DhirendraNathBora (ST) BSc 	- 	010548 	041078 	131280 	041O78±o7ö69 	
PR 	-- .Biren çhjJrJsp. 	 . 01.12.53 •- 21.01.76 	13.180 	030.78 

H 	
Z94?3...P? 	. 	- - .- - jK.c.Sarkar.Matric 	 05.07.46 	25.01.65 	lJQ 	27.J 	

.. ... 
8 	07.06.93 	PR 	. - 1 Alexander Lywait. () B.Sc 	 01.02 	.29.09.78 .. 13.12.80 	 07.0693 	DR 75 	ChandlerShullai (ST)BA 	- 	191249 	13I75 	010481 	131178 	070693 	DR K.K.Taneja,M,3C. - 	 - 	09.0L55 	08.03.79 	0I.04l 	08.03.79! 07.063 	DR 

tP.CDasMatric 	 - . 	 .0 1.07.44 . 	23.01.65 	0I.181 	2.1iJ8JO7.00.93 J 	?...  RupnathPegu.(ST), B.A.. - 	- .. . L..PLO 1 	 02.04. 	oawia L 07.06.93 	..p .............- 
LJ° ..i PranaKonti Deb. B,Ccm. 	 - 	26.01.54 	- 12.06.74 . 	 1J80 	 07,06.93 j ...f 	-L 	............ 80 .. K.C.Gogoi, B.A. -. 	.. .. 	- 20l .6_p 	02.04.81301,78 - 1. 97 • 3.. 	- . R.  

P.c.Qey.atuic - 	- . 	... 0!09....802.73 	30:03.81 	9:72.. 993 .. 	PR 	-..... 1 D.Chattopadhyay.M.A. 	.-.- 	J 0! 55 	.04.79 .10.09.81 	. 	 L._QZ:062 	- 	I 	...... -.......... L. 	01.02.65Io.o8i 	 L 01:9 4 	Chotauhauze)(ST)BA 	 ..P:Q3'Q 
85. 	 - -----., -------.........- I Nani Gopol Sen. (SC). B.A. 	 28.08A8 	....10.70 	0ia8l 	 9_O7.0&93 	PR 	 - .. 	icgrv'9mi, (SC).8.A 	 ..... 	 - i3.O3.8o303.81 	! 	07.06.93 	DR T 87. Aun Kr. Dafla, B.A. -- j 	_27.O1.77 oieo .. 2LOJ2LJ - 	 --.. r88 	R BhaftacharLee 	 - 	270153 	220177 	01 0)50 	22.QJ2Z. 	27 .09.93 _ 	DR 89 	f_ BGMondal BSc - - 	-------------------------2 j.Q9 54_ 270379, 0 1081 	270379 J 270993 	DR 	- 	 - 90. tSamindra Nath, B.A. !0I.i1.4425.QL65 . ....ao9.8 	 27.0993 - I 	PR 91 	GopctCh Paul Matric 	- - 	01 04 46 	l 65 I 10098) 	190979 L_2LQ!i3 J .-j 	- 	- 

	

----------- °
98H 	9 L2LP9..a3 	- . I. S. Pb LSc - 	 L.LJQ.54L07a8o r ng.± 	 ----------- -- .---- 	_._ 94 ja DeS ' 15.11.52_ 2370 	0J9! 	25.10.80.. LL°993 L PR - 	 ] 
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W. 

99. 
ioo. 

 
 
 
 
 
 
 
 

[10. 
11 1•. 

 
 

 
 
 

I12 

122,  

 
 
 

r.M.HarftongJfl_ ..__..1...9.L2_5&. 
sinjQrnJCL8.Sc. 

B .  
NC. Kataki. B.A. 

. 	L_QQ9l074.82  
.... 	1 

I 	08.04.56 

_.?.•LL 9 ... 

02.08 82 ._. 
28.Thi0 

D. Paul, B.Com . 2811.49 28.10.70 
G.C.Sarkar,_Matric 	- 25.11.44. 28.10.70 

A.K. Chatürvødi, M.A. 
D.K. Verrna. a.Sc. 
Susmal DOS. 	.Sc. 	______ 
K. Neofl. 

-- 
251 2.l 

9ZL._.130481  
j:.55 	'Qi._ 

08.04.8 1 
16.06.55 
02.01.56 	" 10.06.81 

23.05.8 1 

1 2.04.55 	09.06.8 1 
27.12.54 	1 30.03.81 
30.04.50 2703.81 
01.04.56 	I 30.03.81 
20.1 1.54j 27.03.81 
01.03.55 13.04.81 
24.02.57 ,j 06.02.82 

05.07.82 01.03.59 
05.09.51 30.03.81 
02.02.56 01.04.82 
05.06.56- 1 	19.01.82 
01.09.57 	j,.09:82 
25.03.54 I 	07.11.75 
06.01.56 
26.12.53 

1 	06.08.5 
1802.7 

01.09.J 19.01.8 
30.04.58 L 16.03.8 
08.05.53J_ 
02.0 1 .57 

09.02.7 
18.03.8 

30.1 1.58 I 06.07.8 

Gan  

01.12.82 	22.11.79 	27.09.931 	DR 	V 
DR 993r 

274.7 	02.08.827.2993  
01.10.81 	28:10.80 	29.06.94 	- DR 	 - 

29J00 

01.12.82 I. 30.03.81 	 ._Q ........L. 

	

.12.82 	08.04.81 	29.06.94 	DR 01  
 

01.12.82 ' 	10.06.81 1 29.06.94 	DR 	I 

	

.P 	.... 
01.1 2.8230.O3.8L,.. 	29.06.94 	i 	.. 2.,_. 
050386 	09.06.81 .1 	114__:___. . 

- o 	_0..L-29...J._.P, 	* 
- 13.03.86_ .L., 27.03.81 	I 29.06.94 	DR 

Ip3._ J_J..?2i. 
..._Q 2  

07.06.86 	13.04.81 	29.06.94 	DR  
27.04.87 L 16.09.83 	29.06.94 	DR 

 

13.05.87 I 05.07.82 	29.06.94 1 	DR  _f 
 DR 

07.06.86 1 01.04.82 	05.06.95 	DR 
29.11.86 f 19.01.82 	05.06.95 	OR  
29.11.86 	02.09.82 	05.06.95 	DR 
OL 2.82 	06 11.82 	05.06.95. - 	PR 
29.1.1.86 	06.0882 	05.06.95 	DR. 
01.12.82 	111 	 05.. 	PR 	. 

	

05.87 	19.01.82 	05.06.95 	DR  
27.04.87 	16.03.82 	08.12.95 	DR  
01.12.82. 	16.1 1.82 	08..1 2.95 	PR  
27.04.87 	18.03:82 	08.12.95 	OR  
27.04.87 	06.07.82 	08..' 2!,. 	DR  
27.04.87 	26.03.82 	08.12L 	DR  
01.12.82 	16.11.82 	08.1 	PR  

Jcrnbujjfl..L'.. 

Bopukat1!dJJ' 

T.TuankhanthOn, jJJ. B.Sc.  

A sw ,i Kr. DoS 
P.K.ReanjLB.L, 
P. Debnath__.. 
R.K Deb.-Il B.Corn.  

.hattacharjee._&A. -. 

J.L. Bhowmick, P.U. 

A. Dutta. B.Sc.(H) 
SR. Dhar.  
D.R. Saha; B.Sc.  
I? K Sarkar. M.Sc. 

c 	EC 9' 



- 

	

02 	 Joi _04 	05 	 Oó_ O?Lo' 	70 - 
12J 	 ,(5J) BSc 	•.91J5 .. 	 7.0.87 	19.01.82 	08.12.95 	p - 	

------1 SubhrangshuDeb.M.Sc 	 0 1 .03.57: 01.0482 	27.04.87 	0104.82'08.12,95 	DR 
Smt. N.M. Phukan, M.Sc. 	 01.03.561 26.02.82 f 27.04.87 	26.02.82 :08112.95 . 	......PR 

! 	:AbljitGsh.B.Sc. 	 03.11.5221.02.76 	01.T2.82 	16.11.82 	08.12.95 	PR 
ManKr.Brahma.SfjM.5c. -  . - ---- r92--'0 	13.05.87 	i2.07.82 	08.12.95 LDR 	

--•1
I. 

P.RuIIick.jçP.U. 	_ 	 0L02.470L04.7201.12.82 	16J1.82 1 08.12.95 	- PR 
135 GopaiCh Das (SCIBA(HLLLB 	_L_q1 Qi 	25jJ7_ 011282 T  16H82 	081295  
136 T ChakrabQrly. BSc_ 	 .jL00758 	280l82 	270487 	280182 	210396 1 	

DRI 	-- 37 NMBa;shya5A 	 201257 JO10482 i 270487 	W0482 1396OR -  
38. R.K. Sharma, B.A. 01 .03.60 	26.02.82 	29 .04.87 	26.02.82 	29.09.96 	DR 
39 r Bhatfachartee BA 	 300656 [ 200276 	01128216 1182 J_290996 	fiL ----i- iI-_ 
40. 	A.K.SaiIda.M.Sc 	 01.01.59, 22.01.8229..0487 .122.01.822996JDR 

141. Dipak Bhattacharjee, B.Sc 	 16.08.57 i 22.01.82 	29.04.87 	22.01.82 I 	29.09.96 	DR 
42 Amar KurnarSngha BA 	

- 	 r_p4 ' !2..IL 200k 82 r 3058" 	200182 j 290996 	DR 1  
I 43. 	,K. Baishing, (SI)  B.Sc 	.. 	08.1 .56 ...J103.8? 	1305.87 	, 	 ;. 2.96c 	. -.......... -----I 
144. PadmeshwarPegu.(SI)B.Sc 	.. . . 3L0L56 	08.04.82 	I 3.05.87J 0882 	29.09.96  j451....iyaRamBaruaP.0 	0.L02 L.. ,..9?•I.L70 . 01.12.82 	16.1 	2r2i6.971 	PR 
16 	DineshMahanta, B.Sç) 	01.0I.5612.09.83 	13.05.87t12.09.83! 	2I.097 	DRf 
47. 	P.S. Purkayafha.-U. B.Sc. 	 .,.4,.. 01.12.56 	24.03.82 1 	13.05.87 	24.03.82 	I 	21.06.97 	r 	DR 

148 	MsPurabiDevGuptaBA 	 011254] 061175 	011282 	161182 	210697 	- PR 
1 	Srnt. R.M.Shabong. (51L atrç - 	. L°ic2_j 05.08.71 . ...01 .1 22 - 	16.11.82 	21.06.97 	_PR_,,4 
ISO. SachindraNathDas. (SC).BA .L.P!. 1,?:5 	 01.12. 	- 	23.081 	21.06.97 	_!___ 
'5L PranabKr Sharrna_Bc 	- 	010358 	I40482 	130587 	140482 1 L6QJ2. r 	D?_ 

Pathinda Bhaffacharjee, B.Sc 	06.11.54 	06.03.74 	01.12.82 	16.11.82 	16.01.98 	PR 	j 
..NabaKr.Barua (ST) B.Sc. Jc.'°L 5 ....j 29.01.82 	13.05.87 .....2901.82 	16.03.98  

Achinto Kr. Sonowal (Sfl. B.A. 	j 01.11.54 	05.02.82 	13.05.87 	05.02.82 	16.03.98 	DR 
12.8216.11.82 	20.06.981 	PR  

I.. P9J.-3  	1 	 02 	98 -JOR- .- 
Smt.iinah(ST) 	 .j.... 0:2 52.L 4 . 1

.: 	 _Q1. 	I 
 9TL9Jfl. ................ 	 - 	07J.._p 	,q98 	. 

15 	 ._ 	. ..l_Qq 	 -. 	DR 
160. Shital Ch. Das.jSCHSLC 	 02.09.51 	12.03.74 	01.12.82 	16.11.82 I 	20.06.98 	PR 
61 BirnanChDa (SC)HSLC 	- 	210847 fl5Q374 - 01-1282fl6i 182'l 200698r 	PR L 	 - 

lo2jcangadharDas j 	 P 1 O85207 & :LQ5 	L!2Z 	!LQ2P°J 



4% 

ói 
163 

':: 	::.i.i,: 
Ms SaadaJasmineBeum BA 	011252 

. 	 . 

50474 
js _ 

011282 
.f. . 	 .° 11l 82 1 5122000 PR 164. Debendra Moshahary (ILMA 95Q3 5 ..!2.2000 DR 

!02.03.82i3.05.87 02.038215.12.2000 0P 166.  N•.P.i 	iLc. 	....... J .J2 82 ....... _ 13 .05 .87  12.07.82 i5i220Q01 PR 
. 	 Ute 	m1 (TLPU 	 .. . I..82... L6 .ffi2_ 168. .Jyotish Ch Das, ScJ BA 101...2.52 .......!4 :ZL .J 

. 

.,QL _.LJ.J 2.. 
. 

i?.2000  
. 	 . 

PR 169 LSQ  0253 230677 O883 	80783 51200 PR 
'J..:99.4...LPJ.:P.:7±. PJ:i .......... 16 . 11 .82  30:03.2001 P 

.J. L _.2L9? ........... 0 L07 . 82 '3.0&87 01.07 .82 0200J ...  P.. . 	
- ............... jy9ri .B.SçjH ......_._... L .P J_:QI. J.07.82 30.03.2001 Pf. L 	173. Faizuddin Fakir, BSc . 	 01. 03.58 01.09.82 13.05.87 10.09.82 30.O32OQl 

......................... 
DR 	 . L,! .± .qip c -- 	 .............. Q7 LL1?2 16.11.82 30.03.2001 1...................... 	1 ..i? 	.. 

175. Kumud Ch. Deka. B.Sc. 18.01.58 05.07.82 13.05.87 05.07.82 
. 

30.03.2001 DR L' BedaPrsadJashi B 22035af 03.04.82 1 	130587l 082_3o636I DR F 	177, Mukul Baruah, B.Sc. 01.02.58 1 	11,08.82 13.05.87 11.08.82 30.03.2001 
- 

DR I 78. cendr 	 ST) 	A. LPI.!J. 9 . 22.01.77 1 . _9i,,1 2.82 26.1 1.82 30.03.2001 PR 	
- 	 H 

Jv 



AI MMEt VkS 

-- 	- Guwaha Eerth 
tç;ç, 	 iio t? 	 '• tLj 	 rrq 

tO 	 1 	 g 

0 Q, 	sL ). 	-' 	bÔ1h1 Dated JanU&y 3,2002 To  

rj  
hGT 

Øf 	-frn 	•'' 
\/\\ 	

Subject : Draft all India Senloiity List of Superirytencients of Central 
4polnted on 11 193 to 

j'f 131tjt2L$997 	c'• •t' 

• ' 
0 la 019b%t nrv41 	J(' i11'v  

I;j 	b!)1 	•.' 	 :i;t 	rif 	 çr 'ri: 

I am directed to.ayithattdrâft. u1i 'Ifd 	 of 
SuperintSWW6 of Central Excise, Group 'B' rómoted / appointed on 
Il .1993 43 Z.*$9?rhis /bbhT? bais of 
CommI3alonerat' seniority lists of these officers obtained from the iadre 
controlling C*rflmlssionerates eQ over India. 

Z jtrunsted that the enclosed draft seniority fist of these officori may,  be siitetj. with reference to rec&ds In your office to ensure thó 
(HiaM5) 

:10 i 1'Jtuperjntendent of Cetitral Excise, Group 'B' p4

ii 

	1 
appoi,tod on 1 11993 to 3112 1997 who are in service hn 

- Included in the list in case name of enrofft6er há 
a self contained róferencg indktina 	. , é-i - - - - - 

I 
Advoc 

- 	: 

VL 
•; 

: flS 	peS1fltOrcleflt:- 
JP'Th n,*ength, data of appntaaritij 

namely Inspector of Ceti1raFccJse 'end 111% hThfrió ' 
Ulo cadre may be furnished immediately 

- -;  
r 	• 	,. 	. 	,.• •-- 	; ;. 	• 	I

of J 
	' 

ftr-sè senI&y Ofth ótflcr& bOrne on the cadre 'óur 
erates is as per thelr.Inter..sa seniority position In' the 
arod for promotion to the grade of Superintendent of 

	

Group'B' fron time to time, 	'Except 
lënts of Central Excise recruited directly by LJPSC; 

contd ... 2/ 

/ 

ij 

FNó.A23018/4,2001 
GQVERRMNT OF IA 
MINIS TRYOF FINAA 

DEPAkTMENT OF REV 

Cent 
5t1- 	rf 	7Tq HR 

• ci DEC 2009 
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Tt 	z 

/ 	4 DEC 206 	J ¼ 

	

GLJhfI 	r'ch 	I _ 	 A 

F.No.A23018/ 4 12001..Ad.UB 

(710 the PWVCUIaM shown against the offlceis Ure correct In all 
respects including entiy rágarding "SC" or 'ST" and that no 
sch. entzhoe. made against these wh do notIoi btg to 
these communities. 

3. It may be seen 	 columns.In 
respect of certain óffIcbrs have been left blank for want of required 
infOrmation from your 	rnisInerato. 	qu&.d that requIrd 
informaon in respect of such blank columns may be (urnished to the Board. 

4n !it 	sqeqqesteçi $tjtthe ehlosed 	ftsororfly list may be 
circulated immediately amongst the officers c6Ofld for their information 

• 	 may-befoiwerdad.- wth yÔurdetflulod 
comments thereon alongwith photo-copies relevant orders or a cétficate 

• may be rendered that no representation has been received so 6s tO roach 

	

ter4ttest by 31 Ot4QO2 positIvely 	 ¼ 

••, 	 •1 j ••4) ) 	;. 	-i 	 •' 	 • 	 ' . i.j 

TreceIptpfthIa4ettor ny please 1* kñow1eged '- I 
f4)At 1¼; 	•. 	1'; 	's', 	 .• 

	

• 	 • 

• 	Yours fithfu1y, 
j$ h Z• Vflc? 	• 	 •• 	 J 	_. . 

-: 	 • 	 ¼. 	4i 	')1' 	 LdSV 	 .¼.344 • • 

(R.M.S GH) 
'. 	 :.-1: 	•,: 	 • 

~ n1 	
M 

 ed!aboye 	. - .-C.No. oØj 	....... 
.. 	 - 	 . 	 • 

Copy fb?#t 	 to i The cA  o' s • 	:r:c 
.• 

hj47tL CU.) •': 	 • 	 : 	 • • 3. 5hri7 1 	 ,••(4c__ 	2 	

, Ruperi l  4 o The 0,*er1 	 Gi'htett xocatjva o 

	

A&aottation. Ciatoni. & Central1  Excide, 	i.Uo&a 

(all) 

4)4/ 	 • 	 :4 	 r": 	: 	• .4•4. - 	 • 	 • 	¼ 

:• 	 ;) 	 DMIN; 	VIt OFPXCR(T) 
•rq.j •• 	 -• 	 1 	 XISE 	I 

3HILLONG. 
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SfNO4 NAME OP OFFICERó DATE OF APPTT COM!IS5IOR1VfE REMARKS 
DATE OF BIRTH AS SUPDT / 

J tEFMED DATE! 
:1D4.E :OAPPTT. 

S/SHRI iAS ,  - INSPECTOR 

 S,MOHAN 'LAL HEENA (S,T) 31/ 5/93 VADODARA -. 
0 

1 0 

 ASHUTOSH NATH 	. 31/ .6/93 CHENNAI 	, D.R. 
10/ 	3/61 	.. :'/ 	/ 	0 

 AJAY GUPTA 	. 	. . 316f93 BHUBANEWAR: 
30/ 5/64  // ;O  

/:J0 

 A.K.DWIVEDI 1€ ,.., 	-• 1/ 5/3 DELHI 	 - D.R. 
6/ 6/65 ;ô../ jJ/ ;0 . 

Oi.ot,o 
 JOE PAUL 	 . 31/ 5/93 COCHIN,: 	D.R. 

19/12/65  

 DIIIRENtIRA Kw HUMBAI 	- j.j 	... 	D.R. 	. 
14/1/63  0 

* 
DHRUV 	JYOTL 1R. 1 	. 31/5/9,3 	BHUBANESWAR 

9/ 1/63  

8flAJI 31/5/3 	HYDERABAD 
10/ 5/64  V" / 0 0.  

V4 N 4t4 t ( sk 31/ 5/93 	MUMAI 
0 
o 

J.H.. 

•, 	.:.. 

JAr 	R(1sç ., 	. . 	4/ W3 , '• 

I 

9 tC 	 ,,,.. . 3L/'../93 DELHI 	.....• D.R. f•;" '' 10/ 4/63 7 /o 

. . 	2$,//93 VADODARA 	.. -,. 	. 
15/ 4/60 1/ 5/93 t 

91 	/75 

P.R. ICRHHABaAI 21.'/93 VADODR.  
1/ 	193 

-- - - ---- ---- --- ----------------- - ------ ---------------- --- j , --- - ----- - ----- 

- . 	. .. 004.PAGE. 28/- 



- 26- 
- 

DATE OF BIRTH 	 AS SUPDT./ 
'btFHEI) TATE/ 
DAtE OP APP1 T 

--- S IN$PECTOR 

351, J.K.CHHAGANLAL 	 8/ 6/93 	VADODA A DIC 2q59 
t/ 6/1 	 1/ 6/93 

15/ 1/75 

352 P.B,G.T1LAK 	 i/ 7/93 	HYDERABD 
24/ 5/34 	 1/ 6/93 	

ilo 

4/10(78 

BIUROA PRASAbAAO 	14/ 7/93 	HYDERABAD 

¶)/ 7/33 	 1/ 6/93 
• 	 15/12/78 

1 .RA1I REDDY 	' 	 9/ 7/93 	HYDERADAD 

6/10/47 	 1/ /3 
13/12/78 

355, C.R.K.CHOUDARY 	 2/ 7/93 	RYDERABAD 
31)/ 7/32 	 1/ 6/93 

6/10/78 

V.5.R.M.KASYAPA 	 2/ 7/93 	HYDERABAD 

12/ 8/53 	 1/ 6/93 
6/10/78 

D.S.R.LtAURTHY 	22/ 7/93 	HYDERABAD 
11/12/44 	 .11 6/93 

9/jQ/76 

JH4RMA 	 7/ 0/93 	SHILIJONG 

•'---' 31/ 3/52 	 / 	/ 0 
25111/78 

(

3ri 	7AdA1.)1SH CR DA-I 	 7/ 6/9 	SHtLLONG 
'---- 	23/ 6/52 	 / 	/ 0 

20/11/78 

(3. I).tRENOR 	AT'OA(ST) 	7/6/9 	HILLO0 	L 
1/ 5/48 	 / / 0 

4/10/78 

(361 flIREN CH.PATIR (Sr) 	7/ 6/93 - 	SHILON 

••---' 	1/12/53 	 / 	/ 0 
3/10/ 78 

(3s2 K.C.SAA 	 7/ 6/93 	SR1LLOUO 
s/ 7/4f 	 / / 0 

27/11/78 

(63 ALJXANL)R LYA1T (ST) 	7/ 6/93 	SHILLONG 
1/ 2/56 	S 	 / • / 0 

- 	 29/9/78 

CONT.PM 	2/- 



 CHANDLER SHULLAI (SU 7/ 	13/93 
19/:12/49 / 	/ 0 

13111/70 

 uIc.TANEJA 7/ 	6/93 
9/ 	1/55 	' / 	/ 	C) 

8/ 	3/79 

66. R.C.DS , 6/93 
1/ 	7/44 / 	ITh 

- 29/11/78 

367 RUPUATU PEGU (ST) 7/ 6/93 
1/ 	5/51  

368,"PRANAY KANTI DEB 7/ 6/9 
26/ 	1/134  

39. K.CMO(01 7/ 6/93 
1/ 	3/45  

30/1 1/78 

0, R.C.DEY 7/ 6/93 
1/ 	9/48 0/ 	/,0 

28/ 3/1 

SHILLONG 

SHILLONG 

SHILLONG. 

SHILIONG 

SH1LLONG.. . 

SHILLONG, 

SH1LOlW 

DEC 2009 

K 	
- 29- 

tIAMEOP OFFICER/ 	 DATE OF APPTT. COMHISSIONERATE RMARS 
DATE OP BiR'Ti 	 A8 SUPDT./ 

DEEMED 1)ATE/ 
DATE OP APPTT. 

S/SH}U 	 AS INtECTOR 

311.. JLCt{ATTOPADHYAY. 7/, 6/93 SHILLONG 	"--. - 
i/ 	3/55 	..,:: 	' j 

25/' 4/19 

172KALFARAM KACHABI. (ST) 7/6/93 SHILLOHO 	.. 
2/ 	8/47 	ASI AP J O •/ Pb 

-  0/.9179 

 CHAL.AU HAUZEL tST). 7/ 6/93 SHILLOUG 
1/ 	3/64 	- I; 	/O 

 NAN] 	GOPAL-SEN,(SC) 71 6/93 SHILL1ON9 ..., 

213/ 	8/48 / 	/ 0  
0/30 

315. ALAGRI SWAMI 	1 SC) 7/6/93 5HILLG t .•,. r . 	r 
31/ 8/47  

30/ 3/8t 

:376. JOSEPH JOHN j5/7/93 COCHIN 	
.,!I 

5/ 	4/62 	"' 29/ 6/3 
4/ 9/75 

--------------------------------------------------------------------- 

.CONT.PAOK. 	30/- 



- 
l. 
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SL.NO, NAME OVOFIrCER/ DATE OF APPTT, COKHISSIONERA'IE RRMARJS 
DATE OF MIRTH AS.SUPDT,/ 

DEEMED DATEI 
1AFE OF. APPTT. 

S/$URI - A3 INSPECTOR 

77 UNTKflISUAN V 30/ 	3/94 COCHIN 
1 2/5/51 29/ 0/93 i 

29/ 	8/75 

 AUGUSTINE K.J. 29/ 8/93 COCUN D 9 25/ 	1/52 / 	/ 0 
20/ 8/75 

 P.P. 	MAGANIJAL 28/ 2/95 VADODRA 
27/ 8 / 4 9 30/ 8/93 

27/12/72 

330, H.J, 	AMBALAL 30/ 03 VAD0DA1A 
7/ 	0/51 	 . 0/.0/.0 

28/ 	/73 

8i . J,M. 	BHAOWANJ 	
L  

2/ 	7,193 VADODARA 
24/ 	5/SC) 30/ 	# 3 

13/ 	l/'TS 

382. PP. 	NAVAZK.HA ,3b/11/93 VADODAHA 
27/ 6/42 O/ 6/93 

19/ 	9/74 

83, P,R. PURSHOTAM3 31/ 	7/93 VAD0):ARI\ 
ir,! 8/53 80/ 6/93 

O/ 	1/75 

384. LOWLEKARPRAbIP. 	4 316f93 VADODARA 
18/ 	1/51 0/ 0/ 0 

17/ 	1/75 

385, 

 

if 	NASIR 	. 26/ 	7/93 VA0DAntt 
. 	V 

0/ 6/93 
8/ 	1/75 

8U1 J) K 	}3ALWAU'tMI 3/ 8/93 VADODARA i/JO!/Eo 0/ 6/03 
/ 	1/75 

 R.P. 	t4ATHUBHAI 	. 7/93 .7 1  vAD(pAP./ 
30/ 6/93 

9/ 	1/75 

 R.D. 	CkANDRA 1FDAN 5/ 	7/93 VADOO/FA 
29/ 8/66 30/ 6/93 

17/1/75 

389, 3Md.ABDUL0AFAR 30/6193 VADODARA 
30/12/51 0/ 0/ 0 

16/ 	1/75 

... COi1'.PA0E. 31/- 
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DRAFT SENIORITY L1ST OF SUPERINTENDENT GROUP B AS ON 01.06.2009. 
SI. Name & Educational Qualification Date of Date of Apptt. Dote of Date of oit 7oecmed Whether Remarks 
No. Birth in Govt. confirmation in joIning OS date of DR/PR 

service Govt service Inspector assumption of As 
charge. Inspector 

04 05 ___061Th7 - 08 09 01 1 	 02 03 
1. ftK.Majumdar.B.Sc. 21.01.51 27.01.77 i 	28.0519 27.01.77 1.7.09.92 DR 
2 A.K.Duttci BSc 

PKSingba ChoudhuBSc 
010253 
010251 j 

270177 
200177 

260579 
010679 

270177 

°'1 
1.992 	j 
1709 

DR oTi 	Sflchir 
- 3 DR 

4. I. A. Halirn, B.Sc. 07.03.57 27.01.77 1 	01.06.79 I 	27.01.77 17.09.92 DR 

6 
I Kar B A 	- 
NKNath BSc 

0111 53 
 170151 

29 02. 77 
190977 

010180 
1 	010180 

290177 
190977 

17_09 92 
10992 

DR  
DR  

 M.K. Bose, B.Sc. 17.10.51 19.07.77 24.11.80 19.07.77 17.09.92 DR 
 AK._Choudhury, B.A. 01.06.53 19.09.77 

1 	04.1018 
160379 	- 

1 	13.12.80 
1 	1312.80 
- 	10386 

19.09.77 
1 	04.10.78117.09.92 

17.09.92 DR 
.........DR 

DR 	1 - 
9, 
10 

Kisholoy Dos. B . A. 
N . C.Ptra (SC) B Sc 

1035 
010154 1 30 06 S1 17 09 S2 

 MdioyniilAbcthnBSc 	 - 280953 041078 	1 131280 	1 041078 1 	120393 DR 
 A. Bhattochrjec, 6.Sc.  01.03.56 ..25.0 	1i3i28O i103.931DRi " 

13, A. Chottcrjcc, B.Sc. 01.04.56 04.10.78 13.12.80 04.10.78 12.03.93 DR 
24. P. Sikdar, B.Sc. 24.04.51 12.10.78 13.12.80 12.10.78 12.03.93 DR 

 B.K. Banerjee, B.Sc. 26.02.56 30.09.78 13.12.80 30.09.73 12.03.93 DR am, Ntw DcItii 

 S. Sharma, M.Sc. 
Jagdthshch Das-IBA 	- 	J 
Biren Ch. Pour, (SI), B.A.  

31.03.52 
230652 
01.12.53 

25.11.78 
210774 
21.01.76 

13.12.80 
132.280 
13.12.80 

25.11.78 
201178 - 
03.10.78 

07.06.93 
070693 
07.06.93 

PR 
DR 

- 
- 

17 
 
 Alexander Lywolt. (SI), B.Sc. 01.02.56 29.09.78 • 13.12.80 29.09.78 07.06.93 - DR 

21 0. 
 
 

'T' 

ChonrShLfflai.(SI)B.A,.-7' 
R.R. 1Dnea, M.Sc. 
Ruprwth Pcgu,(SI), B.A,. 	- 
Pranay Kant! Deb, B.Com  

191249 
09.01.5 
01.05.51. 
26.01.54 

08.03.79 

	

03.10.78 	1 

	

12.06.74 	] 

01.04.81 
02.04.81 
13.12.80 

08.03.79 
03.10.78 
24.11.78 

01 .04 .8 .1.1 13 . 11 . 78  
07.06.93 

- 07.06.93 
07.06.93 

DR 

PR 
DR  

24. 
25.ChaLiuHauzel,SIB.A.\/ 

D.Chattopadhyay,M.A 01.03.55 
01.03.4 

25.04.79 	j 10.09.81 25.04.79 07.0693 DR - 
06.03.80 002 06.03.80 07.3 	1 DR  

 Awn Kr. Dana, B.A. 	 1 27.03.54 27.01.77 01.01.80 27.01.77 27.09.93 DR 
1 R.Bhttacharjcc,B.Sc 	- 	J27.01.53 

21.09.52 	I  27.03.79 
22.01.77 0101.80 

01.10.81 
22.01.77 	...... 
27.03.79 

27.09.93 
27.09,93 

- 
DR 

. 
NACEN, 	 -  B.G. Mondal,_B.Sc. 

 
30 

2. 

- 	
, 

6 Dcl) d 	LC 
1TI H,j tIon(.jS1) P A 

15 1152 
1 05t 

'öföäb ..... 
2 	aD 0 
2. 	j 7C 	I 

6I6ä 
0120 & 	I 
('1 .i2 S. 

 2' 10 	i 
22 . 1...2. 	' i 

öbTo 	............ 
 

" 09 	3 
27 0°9. 

PR 
DD 

'p  
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N.C. Slngh Singjarn, (SC) B.Sc. 
Tapan Kr. Sarar, (SC), B.Sc. 

OLOS.51. 
19.04.56 

07.04.82 
02.08.82 

29.11.86 
27.04.87 

07.04..82 
02.08.82 27.09.93  

O9.93  

 N.C.-KatakI, B.A. -  08.04.50 28.1.0.80 01.10.81 28.10.80 29.06.94 DR - 
 

3 
D. Pau', B.Con'i. 28.11.49 28.10.70 01.10.81 23.10.80 

13.04.81 
29.06.94  

.94JDR __ LS.Tyagi, B.Sc. ______ 20.07.57 13.04.81 01.12.82 

37 
38 
39 

JAchrjec BSc  
A V Chaturvc.th M .A. 
D.K.Verma BSc 

ThiOi5530038. 
25 .2 54 
160655 

08 0481 
100681 

011282 
0112 82 

-_011282 

300381 
O04.81 
100681 

290 
9O694 

- DR 
DR 

90694 	JDR  
DCommt_Cus SE? Vug 

A . C.CusSE7  Vin 	- 

40 

 
 

Susmal Das B Sc 
K Neog, B.Com .  
JambuLarna, (SI) B.A. 
N.G. Barman, (SI), B.Sc. 

020156 
11.055 
12.04.55 
27.1.254 

23 0581 - 
3O81 
09.06.81 
30,03.81 

01 1280 
01.12.82 -. 

230581 
3003.81 

- 	290694 
206.94 

- 	DRJ 
DR 

0GVNcDillui 

- 
05.03.86 
13.03.86 

09.06.81 
30.03.81 

29.06.94 
29.06.94 

DR 
DR 

 8apukanPatit(ST).BA 30.04.5P 2781 13.03.86 27.081 20694 DR 

45 
46 

RijooSonowat (SI) BA 
Tluankhanthing(SI)BSc 

010456 30081 190386 .300381 290644 DR  

- 	 - 0i0 55 130481 070686 1 	04 81 290694 DR J 
4' 
48 

T 
0 

010359 
05.09.51 
020256 

06.02.82 
050782 
30.03.81 
010482 

27.04.87 
130587 
07.06.86 
070686 

16.09.83 
050782 
30.03.81 
010482 

29.06.94 
290694
05.06.95 
050695 

DR 

_DR 
DR - 

PS. Das, (SC). B.Corn. 	 J22.57 
AsnIKrDas (SC) BCom 
P.K. Reang, (SI), P.A. 

----- PDebrrnth BSc 	 - 
BXDcb,UB.Con 	

- 
 
 
 

Jahar Dey, B.A. (H)  
D.Bhattacharjec, B .A. 	 - 

05.06.561 
01.09.57 
25.03.54 

1.9.01.82 
02.09.82 
07.11.75 

29.11.86 
29.11.86 	- 
01.12.82 

19.01.82 
02.09.82 
06.11.82 

05.06.95 
05.06.95 

DR 

05.06.95  
DR  

 Anshuman Chakraborty, B.Sc. 06.01.56 06.08.82 29.11.86 06.08.82 05.06.95 DR 

i.L.Bhowrnk.RU ...12 18.02.76 01..1.82 16.1L8 5.06.95 PR  

56. 
5" 

i.C. Das, 	H (SC) B.Com . 
Arbinda Dutta B Sc (H) 	 - 

01.09.54 
3004 58 

19.01.82 
16 03 82 

I 	13.05.87 
27 04 87 

-_19.01.82 
16 03 82 

05.06.95 
081295 - ..DR - 

DR  
Dt( Of Fnorccnic nt 	Iffikiti 

5a S.R. Dhar, BA  9.02.761 01.1.2.82 16.11.82 08..12.95 PR  

59. 
 

D.R. Saha, B.Sc 	 - 02.01.57 18.03.82 27.04 .87 18.03.82 08.12.95 DR 

60 R K Sarkar M Sc O11 56 06 0782 	27 0487 	0607 82 081295 DR 

61. 1 SukantaDas,B.Sc. 13.1059 26.03.82 	27.04.87 	- 	26.03.82 08.12.95 . DR  

62 SrrnGanguI 	BSc 010855 130276 	011282 	161182 081295 - PR 

63 1 Biren Siia(ST)BSc 0112 55 

.. 

10 0182 	27 04 87 	19 0182 08 12 95 DR 

64 
65 

Subhnngshu Dcb M Sc 
lSrnt N M Phukan MSc 

010257 
01036 

0104 82 	270487 	0104 82 
260282 - 1 	270487 	2602 82 1 

081295 DR 	 - 
DR 0812 95 

C6 AbhrjitGpa(i BSc 0311.52 21026 	011282 	161182 081295 PR 

167 
I  GSlo1 SC)PA(Hj1LP 

M)pr.1m(S1)MSc. 0$02 5 
I 	0105( 

j 	.L078" 	 0587 	120762 
250177 	- 	(11262 	1611.82 081295 

08 	95  
PR 

abor 	B Sc 1 	16 07 	8 28 0 	E 2 	27 04 67 	26 0_. 8 ..1 02 9 DR 

r'PK Starr- 
2 lmn 
r..1... 	..0 

(04 F2 	270487 	I 	0.04 $ 
2 50.6' 	...9.4 	7 	.Ko26 

21 0 	96 
2Ui6 

DR 	 - 	- I 

- 
LA. 

k 
	

0:L 0LE 22.01.82 	206.96 	DR 

op 

\ 
o 



I 
3 

7'T 
75. 
76. 

02 
Dipak Bhattacharjee, B.Sc.  

ArnarKumarSiriha, B.Sc ,  
PadrneshwarPegu,(SI)B.Sc 	- 

03 
16.08.57 
04.11.57 
31.01.56 

04 
22.01.82 
20,01.82 
08.04.8 

05 
29.04.87 
13.05.87 
13.05.8r 

06 
22.01.82 
20.01.82 
0S.04.82 

07 
29.09.96 
29.09.96 
9.o9.9i 

108 
1 	DR 
' 	 DR 

09 
0G, V. I\oIkLna 

DGICCE, Ncsw Delhi 

77. PriyaRamBarua,P.U. 01.02.51 02.11.70 01.12.82 16.11.82 06.97 PR 78, DineshMaharna,B.Sc.(H) 01.01.56 
01.12.56 

12.09.83 
24.03.82 

13.05.87 
13.05.87 

12.09.83 
24.03.82 

21.06.97 DR 79. P.S.Purkayastha-Il,B.Sc. 
80. { Ms.PuratiDcvGuptaB.A. 01.12.54 06.11.75 01.12.82 

21.06.97 DR 

81. SachindraNathDas(SC),BA 01.12.55 
-  

06.05.77 01.12.82 
16.11.82 - 

23.09.81 
1.06.97 

21.06.97 
- 	 PR 

PR 8Y7 PrariabKr.Sharma,B.Sc. 01.03.58 14.04.82 13.05.87 114.04.82 16.01.98 DR  RathindraBhattacharjee,B.Sc. 06.11.54 06.03.74 01.12.82 
 NabaKr. Barua (SI),B.Sc. 

16.11.82 16.01.98 PR 

 BBSaikia(SI)BSc 	 - 

01.01.55 29.01.82 13.05.87 29.01.82 16.03.98 DR 

 
_____ 

Suit. Meticia Synnah, (SI) M.A. 
1.2_09_52 
30.03.58 

3108_82 
04.01.82 

13_05_87 
13.05.87 

31.0882 
04.01.82 

2006_98 
20.06.98 

15W 
87. M.M.Neog,(SI)B.Com . 01.01.56 

DR 
02.04.82 13.05.87 004.82 20.06.98 

 
 
 

D.N. Doley,(SI)B.Com . 30.07.53 
02.09.51. 	j 
01.08.56 
01.01.57 
01.12.52 

1 	01.10.58 
01.12.52 

20.02.82 
12.03.74 
12.07.82 
08.03.8 
15.04.74 
12.07.82 
14.11.77 

13.05.87 

13.05.87 
13.05.87 
01.12.82 
13.05.87 
01.12.82 j 

20.02.82 
82 

12.0732 
08.03.82
16.11.82 

[ 	12.07.82 
16.11.82 

20.06.98 
20.06.98 

15.12.2000 

15.1.2.2000 
15.12.2000 
15.12.2000 

DR 

23,09.2002 
 

DR 

DR 

PR 
DR 
PR 

Shita1ChDaS.(SC)HSLC 
GangadharDas,(SI)BA 

92. 
BikashKr.Salkia,(SI),B.Cor 
Ms.SayadaJasmine Begum, BA 
K.N. Dairnary, (SI),8.Sc. 
JyotishCh.Das,(SC)BA 

 
 
:-' BeflRam Das,(SC)PU 12.02.,53 23.0677 01.08.83 	J 18.07.83 15.12.2000 ThR 96 Debojyoti_Mishra, B.Com . 01.09.54 01.01.74 01.12.82 16.11.82 30.03.2001 PR 97 DipakRoyChoudhuryB.Sc. 21.07.57 01.07.82 13.05.87 01.07.82 30.03.2001 DR DGCEI, Guwahnts 98 SantanuKumarChalia,8.Sc.(H) 01.03.' - 	 29.07. 13.05.87 19.07,82 30.03.2001 

- 

DR 99 
1.00 
101 J 
102. 

103 	I 

Fajudn Fakir, B.Sc.  01.03.58 
18.01.58 
22.0156 
01.02.58 
01.11.49 

01.09.82 
05.07.82 
03.04.82 
11,08.82 
22.01.77 

13.05.8 
13.05.87 
13.05.87 
13.05.87 

10.09.82 
05.07.82 
03.04.82 
11.08.82 

30.03.2001 
30.03.2001 
30.03.2001 
30.03.2001 

DR 
DR 
DR 
DR 

- 

KumudCh.Deka,B.Sc. 
BedaPrasadJaishi,B.A. 
Mukul Baruah,B.Sc. 
KarerudraCh. Rabt'ia,(ST)BA. 

104 Jatin Chandra Das (SC), B.Sc. 15.09.51 08.07.83 
01.12.82 
13.05.87 

26.11.82 
08.07.83 

30.03.2001 
25.07.2001 

PR 
DR 105 Chandan Kr. Chanda, B.A. 10.12.55 25.01.77 13.05.87 18.01.82 06.02.2002 DR 106 

107 
1 

DibakarChoudliury, S.Sc. 
24.07.57 
07 .10 . 57 

01.04.82 
6§~ 0 7-8 2 

13.O7 
13 . 05.8 	1 -  09.8 

O62OQ2 	. .... OR 	. ..... -. 

105 Sudup Ku Nandi B Sc o? 1 07 07 0fi2 82 16 1182 UC 02 2002 PR 109 Sum Lulyda Snangohan 	(SI) r A 2 	1 Cs 	Q' 74 Di 1282 16 1182 
?i 

06 02 2002 PR 

lii. 	larun I'r. ungha B. Sc ._--- 
.- 	 •. 

I . k 

	

 , 	
. 

\. 	v,.. 

.1 	 12.05.87 	22.1.0.83 J..3:0902 	DR 



4 

01 02 03 04 05 06 07 08 09 

112, Pannalal Slngha,B.Com  30.01.58 20,06.83 2.3.05.87 20.06.83 23.09.2002 DR  

12.3. Smt. H. Memeha Dev, :B.Sc 01.2.2.57 05.05.83 	. 2.3.05.87 05.05.83 3,09.2002 DR  

2.14.. Debashlsh Mazumder, B.Com  22.01.57 02.05.83 13.05.87 02.05.83 23.09.2002 DR  

2.15. Jamkhogn Haoklp, (SI), BA 01.03.60 30.05.83 2.3.05.87 30.05.83 23.09.2002 DR  

 Smt. Hilda Mary Synrem, (SI), Pu 07.1.2.50 1.4.02.78 01.08.83 05.07.83 23.09.2002 PR  

 AbdulMutalib, B.Sc 01.01.57 07.07.83 2.3.05.87 07.07.83 23.09.2002 DR  

 Sujit Mlshra, B.Sc 2.7.01.59 08.09.83 	. 13.05.87. 08.09.83 23.09.2002 DR  

2.19. Syed Taffique Hussain, B.Sc 20.09.58 06.10.83 30.05.87 06.10.83 23.09.2002 DR  

120. Dhanl Ram Das, Pu 07.02.50 26.02.78 01.08.83 22.07.83 23.09.2002 DR  

ii-  Pabitra Kataki, B.Sc 25.12.57 02.05.83 13.05.87 02.05.83 23.09.2002 DR  

2.22, Jasabanta Mazumder, B.Sc 03.01.61 18.05.83 13.05.87 18.05.83 23.09.2002 DR 

2.23. RaJkumar Kalita, B.Sc 15.2.0.56 05.05.83 2.3.05.87 05.05.83 23.09.2002 DR.  

124. Dils. Debajyoti Sinha, M.A 10.01.58 15.06.83 13.05.87 15.06.83 23.09.2002 DR CSI Arpofl, Mumba 

Ganesh Ch. Sharma, B.Sc 01.03.59 04.08.83 1305.87 04.08.83 23.09.2002 DR  

126. Joycleep Dutta, B.Com  01.09.56 01.09.83 13.05.87 01.09.83 23.09.2002 DR  

2.27. Horn Prasad Sharmah, BA 20.01.57 22.10.83 13.05.87 22.10.83 2109.2002 DR  

 Swapan Kr. Nath, B.Sc 01.01.58 07.09.83 13.05.87 07.09.83 23.09,2002 DR  

 Trldp Ch. Roy, B.Sc 18.01.57 30.08.83 13.05.87 30.08.83 23.09.2002 DR  

TäU Rahul Sinha, B.Sc 29.1.1.58 1.3.05.83 1.3.05.87 13.05.83 23.09.2002 DR  

132.. Imdadur Rehman, M.Sc 03.01.58 07.09.83 13.05.87 07.09.83 23.09.2002 DR  

1.32. Sagar.  Kr. Dutta, B.Sc 31.08.57 11.07.83 13.05.87 11.07.83 23.09.2002 DR 	- 

 DwJendra Mohan Das, BA 01.09.57 1909.83 13.05.87 19.09.83 23.09.2002 DR  

 Nlkendra Slngha, MA 02.09.58 02.05.83 13.05.87 02.05.83 23.09.2002 DR  

 NaIruddn, B.Sc 04.2.0.56 . 20.06.83 13.05.87 20.06.83 23.09.2002 DR  

 Sudip Kr. DuttaBA 31.12.58 18.05.83 13.05.87 1.8.05.83 23.09.2002 DR  

 Hem Chandra Kailta, B.Sc (H) 01.01.57 07.09.83 13.05.87 07.09.83 23.09.2002 DR  

 Dambaru Bora 01.07.55 08.06.83 13.05.87 08.06.83 	. 08.06,2004 DR  

 Debeswar Chand (SI), B.A 01.03.58 17.09.83 13.05.87 2.7.09.83 23.09.2002 DR  

 PratuIa Kr. Taye, (SI), BA 01.10.58 06.10.83 13.05.87 06.10.83 23.09.2002 DR  

 Thangchuollo, (SI), BA 01.03.52 2.6.05.83 13.05.87 16.05.83 23.09.2002 DR - 

 Tushar Kanti Sen, B. Corn (H) 15.01.57 16.09.83 13.05.87 16.09.83 23.09.2002 DR  

 Niharesh Nandi, (SC), B.A 01.2.1.56 10.11.83 13.05.87 10.11.83 23.09.2002 DR  

•mr Larho Krelo, (SI), BA 01.03.60 12.2.0.83 13.05.87 12.10.83 23.09.2002 DR  

 Sakkam Kuong, (St),BA 04.08.59 01.10.83 13.05.87 01.10.83 23.09.2002 DR  

 Dilip Kr. Gogoi, B.Sc 	- 	 - 01.09.56 11.11.83 13.05.87 1.1.2.1.83 23.09.2002 DR  

147 Bibhuti Bhusn Borah, B.Sc ,..ç01.03.57 06.10.83 13.0"5.87 06.10.83 23.09.2002 DR  

Ir 5.02..57 01.11.83 13.05.87 01.11.83 23.09.2002 DR 

149 
Shyamai Kr. Dutta, B.Sc ;,J ~r  
Ashok Kr. Chakraborty B Sc 02. 2.1.58 0102 84 1.3 05 87 02.02 84 _23 09 2002 DR  

150 Khagen Bora 	B Sc 	' 	 "-'" 0101 59 01 1.183 1.3.05.S7 01.1.183 23 09 2002 DR  

 BIjoy Btiusan.BartJah 	., 0i'9 59 07 09 83 13 0587 07 09 83 23092002 DR  

 Phani BhuiRo,.Sc 01.0,9.56 05.09.83 13.05.87 105:09.83 23.09.2002 

.L \ 

. 	-F. 
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ôi 02 03 04 05 06 07 08 09 
 OlpaK Kr. Deb, B.SC 16.01.58 06.09.83 1305.87 06.09.83 23.09.2002 DR  
 Basudeb Bhatacharjee, MA 23.02.58 26.09.83 13.05.87 26.09.83 - 3,09.2002 DR  

2.55. lmranul GonI 1.1.10.56 24.10.83 13.05.87 24.10.83 23.09.2002 DR  
•Subhaslsh.Guha, BCorn 03.0360 06.10.83 13.05.87 06.10.83 23.09.2002 DR DCICCE, Kolkata 

Ei.. Dilip Kr, Chettr(, BSc 01.03.57 19.02.83 1.3.05.87 25.05.83 23.09.2002 DR __________ 
158; Parag Kr. Baruah, B.A.  12.10.58 10.11,83 1.3.05.87 10.1.1.83 23.09.2002 DR DGICCE, New Dothi 
15g. Ashit Chakraborty, B$c 02.01.57 28.09.83 13.05.87 28.09.83 23.09.2002 DR  
160. Blnayak Bhattacharjee, B.Sc 18.06.58 03.09.83 1.3.05.87 03.09.83 23.09.2002 DR  
it Ashish Adhlkary, B.Sc 28.02.58 09.11.83 13.05.87 09.11.83 23.09,2002 DR  

 Blswendu Dey, M.Sc 26,09.56 03.10.83 13.05.87 03.10.83 23.09.2002 DR  
 Sublr Dos, B.Sc (H) 01.01.60 20.10.83 13.05.87 20.10.83 23.09.2002 DR DRI, Guwnhti 
 Bikash Ch. Nath, B. Sc. 01.12.58 19.0344 13.05.87 19,03.84 23.09.2002 DR  

165, Nlhar Rarijan DebRoy, B. A 17.10.58 21.03.84 13.05.87 21.03.84 23.09.2002 DR  
166. Bhaskar Kantl Bhattacharjee, B. A 01.04.57 1.3.10.83 13.05.87 1.3.10.83 23.09.2002 OR  
167, Pannalal Dutta, B. Sc 01.12.59 03.10.83 13.05.87 03.10.83 23.09.2002 DR  
168. Gopeswar Ch. Paul, B. A 1.2.09.59 20.07.84 13.05.87 20.07.84 23.09.2002 DR  
169 AiR Mohan Paul, B. Sc 08.09.59 21.10.83 13.05.87 21.10.83 23.09.2002 DR  
Tö Mohit Kanti Dey, B. Corn 1.1.01.58 09.09.83 13.05.87 09.09.83 23.09.2002 DR  
171. Mahendra Dutta, B. Sc 01.02.57 07.09.83 13.05.87 07.09.83 23.09.2002 DR  
172, Mrinal Kanti Goswaml, S. A 02.01.57 23.12.83 13,05.87 23.12.83 23.09.2002 DR  
173. Sasanka Sekhar Des, (SC), B. Corn 21.02.53 24.08.83 1.3.05.87 24.08.83 23.09.2002 DR  
2.74. Md. Muhibur Rahman, B. Sc 01.12.57 21.01.81 13.05.87 16.09.83 23.09.2002 DR  

 Ganesh Ch. Deka, B. Sc 01.01.58 26.03.84 1305.87 26.03.84 23.09.2002 DR  
 Pljush Banerjee, B. Corn 01.01.58 13.01.84 2.3.05.87 13.01.84 23.09.2002 DR  
 Md. Hanit Alam Bora, B. A 25.01.57 07.10.83 13.05.87 07.10.83 23.09.2002 DR  
 Hari Pada Roy, B. Sc 	 - 06.1.0.56 29.03.84 29.07.87 29.03.84 23.09.2002 DR  
 Rabindra Kr. Borah 01.01.57 09.12.83 29.07.87 09.12.83 23.09.2002 DR  

Nijit Kr. Nandi, B. Sc 01.09.59 09.22.83 29.07.87 09.12.83 23.09.2002 DR  
t' Dharani Borah, B. A 01.01.57 05.12.83 29,07.87 05.12.83 23.09.2002 DR  

1.82, Md. Abdul Muneem, B. Sc,LLB 01.01.57 1.3.12.83 29.07.87 13.12.83 23.09.2002 DR  
183. Prahlad Borborah, B. Sc - 01.03.58 10.10:83 29.07:87 10.1.0.83 23.09:2002 DR - 	 - 
2.84. Rablndra Pathak, (SC), B. A 04.09.60 14.11.83 29.07.87 14.11.83 23.09.2002 DR  
185. Narendra Ch Taiukdan, (SI), B. A 02.07.51 06.01.84 29.07.87 06.01.84 23.09.2002 DR  
1.86. Lokhendra Nath Sonowat,(SC),B. Sc 30.10.58 01.10.83 29.07.87 01.10.83 23.09.2002 DR  
1.87. Jltendra Kr. Saikla,(ST), B. A 01.1.2.54 22.12.83 29.07.87 22.12.83 23.09.2002 DR  

 Balararn Pegu, (SI), B. Sc 01.07.59 2.8.2.1.83 29.07.87 2.8.11.83 23.09.2002 DR  
 Ratneswar Daley, (SI), B. Sc 01.02.5$' 29.11.83 29.07.87. 29.11.83 23.09.2002 DR  

1.90. Jogesh Sonowal, (SI), B. A 02. 	3:56' \ 07.09.83 29.07.87 07.09.83 23.09.2002 DR  
191, Jane Oscar Marak, (SI), - B. A 	- 31.1.0.83 29.07.87 31.10.83 23.09.2002 DR  
2.92. Bishnu Ram Boro, (SI), B. A 	-- ,23;03.87 13.11.83 29.07.87 2.3.1183 23,09.2002 DR  

 Ms. Laichangliani Saiio,(ST) 	S 	-'01.01.55 1 20.05.83 29.07.87 20.05.83 --fd-09-205-02--j DR  
 Dambaro Bhoktiani, (6j):B.'A 07.10.83 29.07.87 	1 07.10.83J.09.2002 1 DR  

ii 
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 Paul Peter Kujur, (SI) 05.06.58 0809.83 29.07.87 08.09.83 23.09.2002 DR  

 Ajit Debnath,8. A 31.01.58 07;09.84 29.07.87 07.09.84 23.09.2002 

i 
DR NACEN, Faridobad 

i. Rex Hungyo, (ST).. 01.06.61 11.06.84 29.07.87 11.06.84 23.09.2002 DR  
 R.K. Darendrajit Singh, B. A 01.01.59 22.03.84 29.07.87 22.03.84 23.09.2002 DR  

 Ranabir Chakraborty, B. Sc 24.02.53 08.01.79 05.03.86 05.03.84 23.09.2002 PR  

 Harotosh Kr. Das, B. A 2.6.05.60 27,10.84 29.07.87 27.10.84 23,09.2002 DR  

or Hareswar Goswaml, B.Sc.LLB 01.09.58 28.09.84 29.07.87 28.09.84 23.09.2002 DR  

 Sanjoy Kr. Mazumciar, B.Sc. 31.12.58 04.05.84 29.07.87 04.05.84 23.09.2002 DR  

 Dlpankar Dey, B.Com . 27.01.53 26.05,71 02.02.81 05.03.84 23.09.2002 PR  

 Buddha Pratim Dutta, B.Sc. 29.03.58 04.07.84 29.07.87 04.07.84 23.09.2002 DR  

 Rajkumar Debendra Slngh, B.Sc. 01.02.60 20.03.84 29.07.87 20.03.84 23.09.2002 DR  

 Sublr Dutta Choudhury, B.Sc. 02.12.59 17.05.84 29.07.87 17.05.84 23.09.2002 DR DC, Audit, New Delhi 

 Ms. Shibani Bhattacharjee, P.U. 01.09.55 28.07.76 13.03.86 14.03.84 23.09.2002 PR  

 RaJkumar Surchandra Singh, B.Sc. 01.02.60 14.03.84 29,07.87 14.03.84 23.09.2002 DR  

 Ms. Rita Rani Bhowmlck, BA 01.07.57 31.07.76 13.03.86 12.03.84 23.09,2002 PR  

 SivaJi Chanda B.Sc. 23.06.60 27.04.84 29.07.87 27.04.84 23.09.2002 DR  

 Abhljlt Dey (No.1) B.Sc.(H) 01.02.61 12.06.84 29.07.87 12.06.84 23.09.2002 DR  

 Ratnangshu Chakraborty B.Sc.LLB. 24.12.61 10.08.84 29.07.87 10.08.84 23.09.2002 DR  

223. Ms. Champa Shome, BA 03.09.51 26.07.76 19.03.86 19.03.84 23.09.2002 PR  

 Phanldhar Kakotl, 01,12.58 26.04.84 29.07.87 26.04.84 23.09.2002 DR  

 Goblndo Nath Kalita, B.Sc. (ExS) 01.12.50 24.09.84 29.07.87 24.09.84 23.09.2002 DR  

 Jatlndra Mohon Bora, B.Sc. 01.08.60 01.05.84 29.07.87 01.05.84 23.09.2002 DR  

 Ms. K. Patricia Laloo, (SI) PU 09.07.56 22.07.76 19.03.86 07.03.84 23.09.2002 PR  

 Ashim Roy 21.07.60 28.05.84 29.07.87 28.05.84 23.09.2002 DR  

 PalIav Lochan Saikia, B.Sc. 03.01.60 23.11.84 29.07.87 23.11.84 23.09.2002 DR 

 NIrmal Kr. Das, (SC), B.Com . 01.05.57 11.06.84 2907.87 23.05.84 23,09.2002 DR  

 Lobendu Sekhar Das, (SC), MA 01.02.61 07.06.84 29.07.87 06.06.84. 23.09.2002 DR  

 Dlpen Ch. Bania, (SC) BA(H) 03.04.55 25.04.84 29.07.87 25.0434 23.09.2002 DR  

 Kshltendu Kr. Malakar, (SC) BA 03.03.57 1 	07.05.84 29.07.87 07.05.84 23.09.2002 DR  

 L.L. Mate Gangte, (SI) BA(H) 01.03.57 31.03.83 01.04.88 31.03.83 23.09.2002 DR  

 James Gulte, (SI) 07.11.59 06.02.82 07.10.85 06.02.82 08.06.2004 DR  
 L.alkhoneh Slmte (SI) BA 01.03.58 1 	18.06.84 01.04.88 2.8.06.84 23.09.2002 DR  
 Kalzadal, (ST) BA 01.03.55 T 	04.07.84 01.04.88 04.07.84 23.09.2002 DR  
 Jayanta Kr, Pathak, (SC) B.Sc. 25.04.59 J 	25.04.84 01.04.88 25.04.84 23.09.2002 DR  
 Laltawnllana, (SI) Matric 01.03.50 J 	07.10.71 02.02.81 16.1.1.84 23.09.2002 PR  

 Gautam Oh. Mandal, (SC) BA 11.02.60 1 	2.3.07.84 	. 01.04.88 13.07.84 23.09.2002 DR  
231 

 
Stringsirig Nongbet (SI) BA 
Benu Ranjan Sutradhar, (SC) 

1i.3.0 
2.60J 

18.04 .84 \ 23.04.84 
01.04.88 
01.04.88 

18.04.84 
23.04.84 

23.09.2002 
23.09.2002 DR 

DR  
DC, Audit, Now Delhi 

 R. Valentine Basaiawmoit, (SI) BA .29O82 106.04.81 1_01.04.88 21.01.84 23.09.2002 DR  ' Swapan Das, (SC). BA 29()7.59 VO.03.84 01.04.88 20.03.84 23.09.2002 DR  
235 1 Ms Zarina Khan Shadap 81, 18 02 59 1 	2 04 84 02.04 88 12.04.84 2002 DR  
236. 1 Tapan Kr. Rajkho ' 01.04.59 1 	27,04.84 1_01.04.88 27.04.84 1 	23.09.2002  
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Y Tapan Ch. Gayan, (SC), B.Sc. 12.02.57 25.04.84 01.04.88 25.04.84 23.09.2002 DR  

 Anthony Pohthmflông, (SI) 01.2.0.53 01.08.84 01..04.88 01.08.84 23.09.2002 DR  

 K. Hmar, (SI) 12.03.50 01.09.84 01.04.88 01.09.84 23.092002 DR  

240, Hiramba Basumatar, (SI) BA 03.04.62 1.1.06.85 01.04.88 2-1.06.85 23.092002 DR  

 Ms. Ledya Dutta, (ST) PU 1.6.12.52 29.07.76 27.04.87 03.04.85 23.09,2002 PR  

 Prernananda Saikia, (SI), B.Sc. 01.01.59 20.t185 01.04.85 20.11.85 23.09.2002 DR  

 Nibash Ranjan Dos, BA (SC) 01.10.58 1410.85 01.04.88 14.10.85 23.09.2002 DR  

. Jyotish Dos, (SC) BA 01.02.59 14.10.85 01.04,88 1.4.10.85 23.09.2002 DR  

 Bidhu Bhusan Karmakar, (SC) BA 01.02.62. 14.1.0.85 01.04.88 14.10.85 23.09.2002 DR  

 Gautam Das, (SC) B.Com  08.05.64 14.10.85 01.04.88 14.10.85 23.09.2002 DR DRI, Guwahati 

 Srlbas Dhar, (SC), B.Sc. 30.09.62 14.10.85 01.04.88 14.10.85 23.09.2002 DR  

 Jayanta Kr. Hiwall, (SC) B.Com . 01.07.60 20.10.85 01.04.88 20.1.0.85 23.09.2002 DR  

 Swapan Kr. Roy, (SC) B.Com . 20.11.56 20.10.85 01.04.88 20.10.85 23.09.2002 DR  

 Manlk Lal Choudhury, (SC), B.Com  08.01.61 28.10.85 01.04.88 28.10.85 23.09.2002 DR  

 Glrindra NathHaloi (SC), BSc. 29.02.56 26.09.81 01.03.84 19.12.86 23.09.2002 PR 

 NiranJan Ch. Malakar,(SC), BA. 22.09.55 28.09.81 01.03.84 07.04.86 23.11.2007 PR  

 Nripendra Nath Deka, (SC), BA(H) 01.03.58 26.05.82 21.07.84 21.04.87 23.09.2002 PR  

 Samlr Kumar Kundu, (SC), B.Sc. 29.1.0.51. 22.01.82 21.07.84 24.04.87 23.09.2002 PR  

 Ms. Klanmoyee Dos (SC), HSLC 26.12.56 05.08.76 21.07.84 02.06.88 23.09.2002 PR  

 Gautam Kr. Bhuyan, (SC), B.Com . 26,09.59 28.06.88 28.06.90 28.06.88 23.09.2002 DR  

 Jagadish Ch. Dos, (SC) PU 2.5.01.56 27.01.77 05.09.85 06.06.88 23.12..2002 PR  

 Tarun Ch. Mahanta 01.09.58 07.10.83 13.05.87 07.10.83 30.12..2002 DR  

 Chakrendu Baruab, B.Sc. 01.02.53 03.08.79 07.06.86 09.06.84 30.12..2002 PR  

 Pranab Kr. Phukan, B.Com. (Non) 01.02.59 01.05.85 29.07.87 01,05.85 30.12..2002 DR  

 Pankaj Kr. Bhattacharjee, B.Com  (H) 01.22.59 25.01.84 29.07.87 25.01.84 30.12..2002 DR  

 SanJeev Kr. Chakraborty, BA 15.08.60 17.04.84 29.07.87 17.04.84 30.12..2002 DR  

 Md. All Mazar Bhuiyan, BA 2.1.02.52 13.03.74 17.06.86 29.21.84 30.12..2002 PR  

 Bhagirath Baruah, M.Sc. 01.01.59 01.10.84 29.07.87 01.10.84 30.22..2002 DR  

265, Bikash Chakraborty, BA 30.22.57 04.07.84 29.07,87 04.07.84 30.2.2.2002 DR  

 Nabendu Narayan Roy, BA 06.01.58 09.06.84 29.07.87 b79 	.84 --30.12..2002 DR  

 Ashish Roy, B.Sc. 01.06.55 04.05.79 29.1.1.80 29.1.1.84 30.12..2002 PR  

 Sanat Kr. Saha, M.Com. 30.06.59 07.06.84 	i 29.07.87 07.06.84. 30.12..2002 DR  

 Kamal Narayan Choudhury B.Sc. 01.22.52 15.07.79 29.1.1.86 29.11.84 30.12..2002 PR  

 Kallash Barman, B.Sc.(H), LLB 01.01.60 22.0784 29.07.87 ''2.07.84 30.12..2002 DR Dir. ot Entorcement, GuwahoI 

 Tafuruddln Ahmed, B,,Sc. 0,.-27 1 	2.3.03.84 29.07.87 13.03.84 30.12..2002 DR  

 Binoy Kishore Sharma, B.Sc. -3O035 23.06.84 29.07.87 	- 23.06.84 30.2-2.2002 DR  

r Dharmeswar Deka, (SI), BA 	 - ..-, 0-   -
.60 23.07 .85 01.04.88 23.07.85 - 30.2.2.2002 DR  

274 Llladhar Pait (ST) B Sc ,... 2i Os 59 \ 06 02.86 02.04 88 060186 30 1,2 2002 DR  

 Ms. TsheringT. Bhutinl(ST) BA 04.03.63 28.1.0.85 01.04.88 28.2.0.85 30.2.2.2002 DR  

 Reuel Martin Ci)) B.Can 09.04.56 I \14.2.0.85 01.04.88 14.2-0.85 30.2.2.2002 DR  
--  Uttam Kr. Das (flSe 24.10.59 \14.1O.85 01.04.88 1.4.2.0.85 30.2-2.2002 DR 

 Ng. Rustorn MonSiMA O.03.57 \09.08.84 29.07.87 09.08.84 1-8.06.2003 DR  
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 VungzaIhup Hungzo, (SI), MA 01,03.57 24.04.84 29.07.87 24.044 18.06.2003 DR  
 Nabln Ch. Dutta, PU 01.12.49 11.03.74 06.07.87 27.06.84 18.06.2003 PR  
i-  Jayanta BhattacharJee,B$c. 24.02.59 31.01.83 29.07.87 31.05.84 12O003 DR  

 Prasanna Sharma, BA(H) 01.01.60 26.0484 29.07.87 26.04.84 18.06.2003 DR  
 Bhogo Ch. Baruah, PU 07.10.52 11.03.74 29.2.1.86 2.2.06.84 18.36.2003 PR  
 Babul Mazumder, B.Com . 2.0.01.58 14.06.84 29.07.87 2.4.06.84 3.8.06.2003 DR  

285, Sarniran Das, BA 01.02.58 08.03.84 2907.87 08.03.84 3.8.06.2003 DR  
 PankaJ Kr. Chakraborty, B.Com . 28.02.53 12.12.79 27.04.85 23.11.84 2.8.06.2003 PR  
 Dipak Mahanta, B.Sc. 01.05.58 01.08.84 01.04.88 01.08.84 3.8.06.2003 DR  
 RanJit Kr. Dutta,-1 BA 01.09.54 29.09.84 27.04.87 10.12.84 12.06.2003 PR NACEN, Kolkota 
 Balendra Nath Sharma, BA 13.09.49 07.06.74 27.04.87 10.02.84 04.01.2005 PR  
 Kiran Thapa, BA 01.03.58 28.08.81 01.04.88 16.02.84 04.01.2005 DR  
 )ayanta Banik, B.Com , 25.01.61 07.06.84 01.04.88 07.06.84 03.03.2005 DR  
 Sherdul Ahmed, B.Sc. 01.03.61 21.04.84 01.04.88 21.04.84 09.09.2005 DR  
 Ramdev Goswami, B.Sc. (H) 01.04 .59 25.04.84 01.04.88 25.04.84 09.09.2005 DR  
 Saul Bhattacharjee, HSLC 01.01.52 16.03.74 2.3.1.2.81 11.06.84 09.09.2005 PR  
 Santanu Mukherjee, B.Com.(H) 14.06.61 16.06.84 01.04.88 19.03.84 09.09.2005 DR DGCEI Guwahati 
 BIswaJlt Kar, B.Com . 23.03.60 07.06.84 01.04.88 07.06.84 09.09.2005 DR  
 NalinI Ranjan Das, HSLC 01.03.53 20.06.74 13.12.81 10.22.84 09.09.2005 PR  
 Indrakanta Kailta, HSLC 29.2.2.52 06.06.74 13.12.81 10.1.2.84 09.09.2005 PR  
 Pabitra Kr. Salkia, B.Com . 28.05.60 04.05.84 01.04.88 04.05.84 09.09.2005 DR  
 Sunirmal Das Choudhury, B.Sc. 30.08.58 27.04.84 01.04.88 27.04.84 09.09.2005 DR  

302.. Amit Kr. Sengupta, B.Sc. 18.01.59 17.03.82 01.04.88 27.01.84 09.09.2005 DR..  
 BlKram Shankar, MA 01.03.58 23.04.84 01.04.88 23.04.84 09.09.2005 DR  
 BiJon  Kr. Das, (SC), B.Com . 04.2.0.59 20.01.88 26.2.2.90 21.01.88 09.09.2005 DR  
 Guru Prasad Das, B. Sc. 15.06.58 14.21.83 13.05.87 14.11.83 15.01.2008 DR  
 Prlyoram Doley. (ST) 01.01.57 07.12.83 29.07.87 31.10.83 18.01.2008 DR  
 Niranjan Dhar, B.Com . 10.09.60 30.04.84 01.04.88 30.04.84 15.01.2008 DR  
 Amit Dutta, B.Sc. 19.01.59 08.10.84 01.04.88 08.10.84 15.01.2008 DR  

308.. Pijush.Kantl Dey, B.Com . 31.2.2.60 24.04.84 	-01.04.88 24.04.84 15.01.2008 DR  
 BIswáJit Paul, B.Sc. 	 . 08.01.61 30.04.84 01.04.88 30.04.84 16.01.2008 DR  
 Ajoy Ghosh, B.Sc.(H) 09.08.57 03.07.84 01.04.88 03.07.84 15.01.2008 DR  
 Pradlp Kr. Mahanta, B.Sc. 31.2.2.597 08.03.84 01.041.88 08.03.84 15.01.2008 DR  
 Sashl Prasad Gogol ,B.Sc 20.11.58 01.08.84 01.04:88 01.08.84 1-5.01.2008 DR  
 DilIp KumarSharma-1,B.Sc .01.02.58 08.08.84 - 	01.04:88 08.08.84 24.01.2008 DR  

32.4. JogodishCh.RaJbangsh,B.sc 	_.. ." <0iQ3.58 24.04.84 01.04.88 24.04.34 2.5.01.2008 DR  
 RanenduDutta,B.Com . ,.30.i'1.58 08.03.84 01.04.88 08.03.84 16.01.2008 DR  
 HemChandraSharma,BA -. 	___ ' 01.1158 04.09.84 01.04,88 04.09.84 15.01.2008 DR 
 Klshore Rn. Nath, B.Sc. 	..- 	. OLOi.58 27.04.84 01.04.88 	1 27.04.84 15.01.2008 DR  
 Sukumar Goswami,B.Sc. 01.03.60. 08.02.85 01.04.88 	1 _08.02485 101.2008 DR  
 Ms. Nani Bora, BA '1-51-255\ 03.08.76 27.04.87 27.04.85 1.6.01.2008 PR  

r 
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5 Sudip Kr. Dey, BA 01.12.59 23.12.85 01.04.88 23.1. 16.oi008 DR  r ShyamSunder Joshi, B.Com . 25.01.61 02.05.85 01.04.88 02.05 j6.Qj..2008 DR  
322. Makbut H. Borbhuyan, B.Sc, 30.06.57 05.10.81 27.04.87 17.04. 1012008 PR  r Slnam ChttaranJan Slngh, BA 13.10.62. 22.03.85 01.04.88 2.2.03.85 15.01.2008 DR  

 Th.Nungshl Sngh,B.Sc. 08.06.62 20.05.85 01.04.88 20.W8_5 - DR - 

 SIsr Dey, B.Sc. 29.05.60 14.10.85 01.04.88 - 1440.85 12.01.2008 DR  
 Manlndra Saranla, (ST) B.Sc. 21.01.60 14.10.85 01.04.88 1440.5 2.5.01.2008 DR CRN, Guwahati 

T Nehru Pegu(ST)8.Sc. 01.03.62 14.10.85 01.04.88 14.10.85 2.6.01.2008 DR  
 PankaJ .Das (C) ,B.Sc. 27.01.65 01.02.88 06.11.91 01.02.88 26.01.2008 DR  
 NUa Kanta Balshya (SC), P.U. 01.09.51 14.03.77 11.01.86 2.1.01.89 PR  

'330. Swapan Roy, B.Sc. 	. 23.11.60 14.2.0.85 01.04.88 14.10.85 2.9.03.2008 DR  
331. LN. Deb Purkayastha, HSLC 01.01.52 11.03.74 29.04.87 29.04.85 01.072008 PR.  
'1 Tapas Bhattacharjee, 8.Sc. 31.03.61 14.10.85 01.04.88 14.10.85 14,08.2008 DR  
333 Syed Ahmed Shah, B.Sc. 03.06.60 21.01.86 01.04.88 21.01.86 01.07.2008 DR  

Prabal Chakraborty, BA 01.03.54 28.05.74 29.04.87 22.04.85 01.07.2008 PR  
 Vijay Thapa, B.Sc. 	. 09.02.64 14,2.0.85 01.04.88 14.10.85 01.09.2008 DR  
 Abdus Salem Rukumuddin, B.Sc. 01,05.60 14.10.85 01.04.88 14.10.85 01.09.2008 DR  
 Uttam Kr. Dey - I, B.Sc. 28.01.60 14.10.85 01.04.88 14.10.85 01.09.2008 DR  

538. Ashish Kr, Nandi, B.Com . 16.03.61 14.10.85 01.04.88 14.10.85 24.12.2008 DR•  
339. "5iiip Kr. Sharma -U, R.Sc. 01.11.59 14.10.85 01.04.88 14.10.85 DR  

5 Samiran Chakraborty, BA 16.01.57 16.07.81 13;12.81 23.04.85 PR  
 Annado Ch. Roy, B,Sc. 2.2.02,63 14.10.85 01.04.88 14.10.85 24.12.2008 DR - 
 Sheikh Amzad Hussain, B.Sc. 15.03,60 28.10.85 01.04.88 28.10.85 24.12.2008 . 	 DR - 

P.K. Daimary, (ST) BA 01.03.57 
 

14.10.85 01.04.88 14.10.85 . DR  
344 Hlranmoy Dutta, B.Sc. 18.02.62 14.10.85 01.04.88 14.10.85 04.02.2009 DR - 

NOTE: The above list is just a Drafi Copy and not yet approved by Competent Authority. Final copy will be uploaded once appioved and signed. 
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No 

NAME WHETHER SC/ST DATE OF 

BIRTH 

DATE OF 

AFPTI AS 

DEEMED 

DATE 

DATE 

APPT 33 

COMMISION 
ERATE.-- 

RMAR,c 

4 
I MD. NAZIR 28 2 51 7 7 93 1 1 93 7 	'P 73 KOLXO 
2 SUMIL KRBASU 6 2 48 20 — 93 i 1 93 73 KOLKOT 
3 SWAPAN DASS 15 1 45 15 — 93 1 1 93 17:7 74 KOLKOT 

______ 

4 NISHIT KR. 4_ 1 46 4 93 1 1 93 30! 1 75 KOLKOTA 
5 UKUL KR SARKAR 28 11 41 15 93 1 I 93 27 jT i72 KOLKOTA 
6 TAPAN KR. SARKAR 23 1 47 13 - 3 1 1_ 93 1 15 KOLKOTAL 7. R&NJAN (RANJOY) ROY 2 18 51 18 11 - 193 I 1 93 18 	11 174 KOI..KOTA  
8 SOMESH DUTTA 5 1 48 16 3 —  3 1 1 93 1 	2 I5 KOLKOTA  
9 SANTOSH KR.SIL 17 7 51 22 1 - 93 -  1 1 93 1 12 [15 KOLKOTA  
10 JYOTISHCH.DUTTA 28 3 43 1 1 93 15 	1 175 KOLKOTA  
11 PRAMOD KUMAR 7 5 50 6 1 93 I 1 

— 

193 10 	13 [75 AUNI/WAo  
12 ANIL KU?AR 22 9 53 1 1 — 9J ALLAHABAD  
13 BADRI V1SHAL MISHRA 1 1 50 5 1 1 

- 
1 93 31 NIAHABAD  

14 ADITVA NARAIN SINGH 12 55 1 1 93 7 	j j75 ALLAHABAD  
15 K.H. NA!K (SI) — 1 52 1 1 93 — - J2 76 BANGALORE  
16 SHEKUAR BASU 26 7 48 3 2 93 4 1 93 7 75 KOLKOTA  
17 PRANAB KR 16 10 50 4 1 93 - 17 	3 75 KOLKOTA  
18 BHAV RAO (ST) 1 — 5 1 93 — 10 	j? 76 BANGALORE  
19 T.V.NARA5}MHAJ 12 7 6 1 93 77 HYDERABAD ODbyCC 
20 S.K. GUHA THAKURTHA 2 1 152 25 8 93 8 1 93 11 

75 
PATNA  
PATNA  21 L.P.GUPTA 15 

- 

1 152 8 1 93 
_ 

22 J.RANGASWAMY R 17 2 11 1 93 1 	17 HYDERABAD  
23 R. SUBBA RAJU 1 4 52 11 1 193 1 I 	IliJiL HYDRABAD  
24 KAMDAR HARSHAD 2 11 50 29 1 9-3-1 16 175 VADOOARI 
25 PANOIYAPA 4 5 2 29 1 3 16 1 1s VADODJ1tA  
2b S.LD000A0,4ANI (SC) 20 11 42 1 2 93 - — 23 15 	j72 BANGALORE  
27 MOHO SHAKIL UMAR 21 	12 52 1 2 93 J75 ALLHABAD 
28 RAKESH NARAIN 31 12 - i..._ L. 3. 

- 
81 C 	175 ALLAHABAD  

29 p N.SRIVASTAVA 4 7 50 1 2 93 -  - - 23 jq 	175. 1ALLAHABAD  
30 SHIV RAM DIXIT 15 2 52 2 2 93 1 	12 193 II 	Ia 	[ 75 ALLAHABAD  
31 SHAH ALl 2 —  7 51 1 	12 93 — lOj 	115 ALLA.HABAD.  
32 C. MALLESHA!AH(ST) 24 1 1 	12 3 -  - 14J3 BANGALORE  
33 H.K.SREEOHARA?j. 8 12 1 2 3 	1? 75 BANGALORE  
34 H.C. JAGANNATHA.R. 16 9 1 2 - — 27 13 BANGALORE  
35 MAI4ENORA PAL SINGH 9 —  4 	147 2 2 - 5Th 76 ALLAI-IABAD  
36 ANJAN DASGUPTA 14 2 	150 12 2 	193 13 2 93 	1 •E1s 1 KOLKOTA  
37 ALOE KR. SINRA 16 12 	146 22 3 	193 13 2 93 6. 	j 

10 	175 35 KARTICKCH. .DEY 2 46 23 2 93 3 2 93 KOLKOTA  
39 SASANKAEKHAR 25 	11 46 13 12 93 3 2 93 — LKOTA  
40 KALYAN KR.BASU-ll 1 1 50 10 2 93 3 2 93 6 3 	L 41 SHYAMNARAYANRAJU 27 7 50 2 4 93 3 2 93 0_ 3 K 	TA  
42 S!BENDRA MATH 1 1 dl 3 2 93 4 7 15 K 	TA  
43 SAMIRAN KR.BASU 24 45 5 2 93 3 2 93 J3 75 OTA  
44 DILIP RANJAN DAS 	. 12 2 4.3\ 5 2 9f 1 93 6 	Is im i om  
45 TURIN KR GOSWAM) i15 5 ii) - 2 93 KOLKOTA  
46 AOHIRKR. MONDAL 2O' 2 44 3 - 17 	!l 	1 75 KOU<OIA  
47 S P MAINWAL (SC) 3 8 — - — - ALLAHABAD 
48 R.K. AMBWANI 18 6 54 25 92 8 2 93 18 	J76 MOORE 

___ 
REF'XED 

49 H . S. PAWAR 24 4 	151 8 2 	193 1 - NDORE  
50 BADALKUNEAR 21 10 2 12 2 93 1 	III 	75 PATNA 
51 RAM KISHORE SHUKLA 2 7 54 12 3 2 93 75 PATNA 
52 AJAY KUMAR SINCH 20 12 54 13 10 

V115 

?. i. IIL 75 PATNA 
PATNA 53 AQUUR RANMAN 1 6 1) 15 2 23 J  

C '1 

Attest 
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S. NAMEWHETHERSCIST QATEOF DATEOF DEEMED DATEOF COMMI5K.)N REMARI<S 

• BIRTH APPTT AS DATE APPTT AS 
ERATE 

332 ANISHJAGOISH 31 8 63 20 12 93 MUMBAI DR 333 A.Y. GOKHALE 30 10 63 31 5 93 INDORE D.R.  334 J. ILANGO 18 16 164 31 5 93 CHENNAJ D.R. 335 ADESH KUMAR JAIN 29 12 66 1 5 93 MUMBAI D.R.  336 THOMAS BASUMATARV 20 12 67 94 JAJPUR DR 337 RAM JAJ'AM RAM (SC) 1 93 
338 M. ARUN GOPAL (SC) 

- 
18 

- 
6 60 1 93 

- - - - - - VA000ARA D.R. 

339 R.K. KUNDU 2 11 61 31 5 3 
- - - CHENNAJ DR 

340 P.K. SHARMA 30 7 62 31 5 93 
BANGALORE DR 

341 VUAYSAXENA 29 9 62 31 
131 

5 93 
ALLAHPBAD D-- 

342 ANIJJAGARWAL 1 5 65 3 
INOORE_...— 

IDIELHW5'  
O 

343 H.MAHESH VENKATRfi3O 2 3 59 8 2 94 IMUMBA1  344 S.RAVICRANDER (SC) 10 10 31 5 93 - - - BANGALORE D . R .  345 M'.SUBBAIAH 9 5 60 31 5 93 
- 

HYDERAAD DR I 346 AK.CHOUDHURY 31 5 93 CALCUTTA O.R 	- 347 SHOBHFT SINHA 20 9 62 31 5 93 PATMA 	\ O.R. 348 S.NANDKUMAR 30 9 62 31 5 93 BHOPAL 	\ 0 R. 349 JAIPRAKASH 12 9 53 31 5 93 ALLAHAAD\ r,u .R. ARARORA 2 11 6531593 D.R. 351 FAQRSINGH 2 2 50 30 8 94 CHANDIGAR .R. 	. 352 S.MOHAN LAL MEENA 1 61 31 5 93 - - VADODAR.A Q.R 353 ASHUTOSH MATH 10 3 61 31 5 93 - - CHENNAI D.R. 354 AJAY GUPTA 30 5 64 31 5 93 
- 

BHUBANESv OR., 355 AK.DWIVEDJ 6 6 5 1 5 93 DELHI D.R. 356 JOEc'AUL MAMPJLLY 19 12 65 31 5 93 
- 

COCHIN D.R. 357 0HRENDRAKUMR 4 I 63 25 6 96 
358 DHRUVA J'OT1 ROY 9 1 63 31 5 93 

MUMBA! D.R. 

359 SHAJI JOHN 10 5 64 31 5 93 
BHUBANESw D.R 

360 V.N.MANGA.R.JU (ST) 5 2 63 8 6 95 
- HYDERABAD D.R 

361 JA! SING H (SC) 31 5 93 
MUMBAJ DR 

362 R.C.MEENA(ST) 10 4 63 23 12 93 
SHILLONG D.R. 

363 TRIVEDI C..B. 15 4 50 28 9 93 1 6 93 9 1 
ELMI DR. 

354 P.R. ICHPHHABHAI 27 Tj 51 2 7 93 1 6 93 17 1 
75 VADODARA  

365 JOSHI K.C, 1 6 51 1 6 93 15 1 
75 
75 

VADODARA  
VA000ARA 

356 P.B.G.TILAJ( 24 - 54 qTl DQç367 
1 6 9 4 10 78 HYOERABAL) 

B.DURGA PRASADA L 7  16 193 15 12 78 HYDERABAD DyCC 356 N..R.AMI REDDY 6 	110 147 - - - 1 6 93 13 12 78 HYDERABAD DO byçç_ 369 C.R.KCHOUDARV 30 7 52 1 6 	193 6 10 78 HYDERABAD DDbyCC 370 VS.R.M. KASYAPA 12 8 - - 1 6 93 - 10 76 H"DERAOAD DO by CC 371 O.V.S.R.IINGAMURTHY 17 12 1 6 93 29 10 76 HYDERABAD DDbyCC 372 S. SHARMA 31 3 52 7 6 93 25 ii 78 SHILLONG  373 JAGADISH CH, DAS.I 23 6 52 7 6 93 20 11 78 SHILLONG  374 DH!RENDRANATH 1 5 48 7 6 93 4 10 78 SH1LLONG 
35 FREN CM. PATIR () 1 12 53 7 6_ - - - 3 10 178 ISHULLONG  376 K C.SARKAR 5 7 46 7 6 93 27 11 78 ISHFLLONG  377 ALEXANDER LYWAIT 1 2 56 7 29 9 78 110MG 
378 CI-IANOLERSHULLAI 19 12 497 6 93 13 11 78 SHILLOf G  
379 K.K. TANEJA 9 1 55 7 6 93 - - - 8 3 79 ISHrLLONG  
380 R C. DAS 1 	17 44 7 6 	193 129 Ii 78 ISHiLLONG 
381 RUPNATH PEGU ()_ 1 	15 51 7 6_193 - - 3 10 78 SHILLONG  
382 PRANAY KANT! DEB. 26 1 54 7 6 	193 24 11 78 SHILLONG  
383 KC.OGOI 1 3 45 7 6_193 30 fl 78 SHILLONG  
364 R.C. 0EV 1 9 48 7 6 _ 3 - - 

- 
- 8 	13 79 SMU.LONG 

365 O.CHATTOPADHyAY 1 3 55 7 - - - 5 4 19 HIU..QNG  386 KLPARM4CHARI 2 8 47 7 46i 0 9 79 SHILLONG 
38' CHALAU HAUZEL (ST) 1 3 54 7 - - 6 3 80 SHfLLONG 
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ft 	\ 
F.No. A-32012/21/2009-AdJ1 \ 

Government of India 	\ 	- 
Ministry of Finance 	 . 

Department of Revenue 	\ 
Central Board of Excise & Customs \ 

New Delhi. the 16#1  October. 2009 
OFFICE ORDER NO. 21712009 

The President of India is pleased to appoint th officers mentioned in Annexure-I and 
Annexure-Il to the grade of Assistant Commissioner of Customs & Central Excise in Pay Band-3 
with Grade Pay Rs. 5400/- ( Rs.8.000- 13.500 pre-revised) oh promotion on purely ad-hoc basis. 
with immediate effect. The appointment is for a period of six months or until further orders. 
whichever is earlier. 

The promotion, being purely on ad-hoc basis for a limited period of six months only. does 
not confer any right on the officers so promoted for any claim for continued officiation or regular 
promotion in the grade and the period of such service will not count for seniority or as qualifying 
service for further promotions. 

The ad-/we promotions of the officers mentioned in Annexures-1 and ii shall be on in-situ 
basis, until tliriher formal posting/transfer orders that will be issued separately. 

The Commissioners concerned shall ensure that if any of the officers. whose name figures in 
the prontion lists at Annexures-t and II, is under suspension or facing any charge sheet or 
proecuton. bet she shall not he allowed to assume charge in the grade of Assistant Commissioner 
and this fact be reported to the Board immediately. 

(R. Sanehwal) 
Deputy Secretary to the Government of India 

Telefax :23092401 
Copy forwarded to 

Officers concerned. 
All Chief Commissioners/Directors General under CI3EC 
All ConimissionersfAdditional Directors Generals. 
PPs to FMIMOS(R)/ RS/ Chairman(EC)/ All Members. CBEC/JS(Admn)/ DG(Vig.)( / 
i:A(FinV)t DG. HRDIDte. of Publication! Dir(Fin)/DS(Ad.V)I 1)ir(Puh.)/1JS(Ad.lt) 
AS(R)' JS(R)/ Dir(Hqrs.)Admn. 
SO(P)/ Ad.\'! Hindi Section. 
Pr. CCA. AGCR Building. I.P. Estate. New Delhi 
The Manager Website Dte. of Systems. New Delhi 
Office Order Folder! Spare copies/Personal Folder. 

(R. Sanehwal 
l)eputv Secretary to the Government of India 

Attt 

4dvoC at' 
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Annexu re-I 
Ministry of Finance Department of Revenue, Central Board of Excise& 
Customs (F.No. A-32012/2112009-A(I.II) 

Ad-hoc promotion of Superintendents of Central Excise promoted to the 
grade of Assistant Commissioner on the basis of 1)PC held on 09.10.2009. 

SLNo. Name of the Officer (with Date of Birth) 
SIShri/Ms. 

I. M.D. Sathe 

 S.G. Tri'edi 
17.I0.I5() 

 Al'. \tishra 
I10.i952 

I S . P.(urta 

5 1. Vcerarcdjv 
29.195 

6 13. Sijhharavadu 
0 I .07.1 Qu -.------ 

 

7. Is. 	'1ILLfldI1it 

94.11 .I95( 

3 V. Chandrascharan 
______ • 	20.02.I95 

9. I3.F. Shaikh 
• 22.02.1952 

to. A.K. Mulc 
• 	0(.fl7, 195 I 

 R.K. (hanJani 
12.01.195 I 

 V.L. I'atil 
13,I0.1952 

 I5.N. 133dkc 
n1.01.195I 

 ci. Shth 
- 26 .fP 	1959  

su.vog.  
10.06. 1 Q2 

 SR. Khankhojc 
I 1.09.1951 

17 RN, IThuke 
30.07.1 952 

 Mu. lngk 
IS .0 1. 1953 

 •\,VaraPjhara$afl  
04.11,1 9 533.  

 S. \tidhava Ra  
04.911952 

 S. Siimpath 
14.05.1952 

 S.M. Abdul Rehman  
952 

51 -  

_c 1.0 	, . 

s- 
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 Chunni LaI Wali 
24.04.1954 

 Rakesh Pun 
\ 10.01.1952 

 K. Satyanarayan Rao 
12M9.1953 

 V. Ankincedu Prasad 
14.0 8 .1952' 

 Ram Prakash Sharma 
IS.03.1954 

 Om ['rakash Duhan 
23.03.1953 1 	-- 

 Sudhir S. BhaLkandc 
06.05. 1953 

 S.G. Jararam 
02.07.1953 

 S.D. Naik 
2.01.1954 

 1).R. Jayade 
21.10.1950 

 D.L. I'arab 
11.07.1951 

34 R.M. Pathak 
20.11.1951 

 P.M. Kanvindc 
0l.04.15l 

 C.L. More 
15.05. 1Q52 

3 Khnt 
07.03 .1951 

38. S.V. Kuvaickar 
26.05.1953 

T 	39. D.C. 
25.10.1950 

40. I3ashccr Ahmad Khin 
I0.0S.l95 

4J. K. Karthikcyan 
24.01.1953 

42. U.R. 1'astaia 
13.11.1949 

43 K. Amarnath 
06L01.1950 

 K. Subbaraju 
04.00.1951 

 R. Rajendran 
10.4)5.1952 

 Ci.A. Rama Ra 
10.03.1 Q5  5 

 R. Ramesh 
lI.0S.IQ51 

48 P. Srinivasan 
09.09.1952 

49. Ch.Murlikrishna Murrii' 
14.0821950 



And Kurnar (upa 
07.07.1950 

51. Aject Singh 
15.03.1951 

Rathi 

 - 	 Virvder Kumar 
08.10.1955 

 , 
S.A. KocharcLar 

'i1.07.193 
U.S. Rarnesh 
27.12.I5I - 

 A. C,jalaknshnan ' 

19.12.1949 

 13,Vivckanandam 
12.09.1950 

I - Nacshwara Ri 
19.01.1951 

 1arasanjit l'athak 
15.11.1951 

 1'. Subaraya Sasir 
05.00.1953 

 R.Sankaranarayanan 
22.09.1952 

 S.B. Sanapuii 
06.02.1950 

 L.N.ahapatra 
27.03.153 

 M.JKadri 
01.12.1949 

 - 	 Mohd. Nag4nt 
15.03.1954 

 S.C.Tiwari 
19.10.1 0 51 

 K. Panda 

 NC. Patra 
- 	 01.01.1954 

 E. Vjjav Kumar 
17.03.1933 

 I 	M. Ananda 
l2.fl4.P5U 

 K.B. Nacaraju 
15.0(.1952 

 Ramulu 
0,04,1952 

 Prakash Narain 
01.07,1953 

 Ram Avtar 1)iihr5tv 
- 9 -jUl.1950 

 
\iiay Pal Singh 

03 !.) I. 195 I 
 Nathoo I'rasad 

12.10.1952 

Ing \ 
Acyl 
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77.  Ram Naran 

______ (X'01.1959 

 Mool .:hand Vtrma 
02.07.1959 

 Dharam Raj 

 Ni-)'. 1leade . 	.. 
01.(WL1952 

81, K. 1I( 	va1pa NaiL '' 
10:01.1953 

Uo he prumoted on expirv o(penaU.v peripd) 
 Mahahir SinEh Meena 

10.965 
 Ilu'rnas Rusumatarv 

20121967 

 V.N. Manarju 
05.02.1 9h3 

 Riren (.handra Pat,r 
UI 	l 

R(xv Nath Peiu - 
01.051951 

87. Chalan IIauM 
-- 01.03.1954 

c 

lb 
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Annexure-II 

Ministry of Financet)epartment of Revenue. Central Board of Excise & Customs— F.No. 
A-32012f21/2099-Ad.11 

Ad-hoc promotion of Superintendents ofCustonis (Preventive) promoted to the grade of 
Assistant Commissioner on the basis of DPC held on 09.10.2099. 

Sl.No. Name of the Officer (with Date of Birth 
 J.K. Devan 

08i1351956 
 S. Ramanathan Nam 

30.05.1954 
3, A.S. Ankolakar 

20.09.1950 
 J.V. lhktc 

02.11.1050 

 R.K. Tiwari 
02.09.1951 

 A.PI)odeja 
23)3 I Q59 

 S.C. Shcttigarh 
08i0. 152 

 Allan 1.)' Souia 
I0.06.1950 - 

 1.LV. Daki 
19.08.1953 

 Karnalcndu Hantrjce 
08.011951 

ii. Staline Pinto 
2708.1952 

 P.K. tarcncc 
11.03.1952 

 S.N. 	 INC  

 D.M.Aher 

L 15. Ramcshwar 
_______ 09.11.1952 



-.113 
'4;-Aa~ M, 
lit 

1 
Government of India 
Ministry of Finance 	 . 

Department of Revenue 
(Central Board of Excise and Customs) 

L—NoYtfi Block, New Delhi 
Dated, the 10? November. 2009 

OFFICE ORDER NO. 24I209I 

With the approval of the competent authority, the following postings I transfers of Assistant 
Commissioner of Customs and Central Excise, promoted from Group 'B' to Group 'A' of Indian 
Revenue Service (Customs & Central Excise), are hereby ordered with immediate effect and until 
further orders:- 

S. Name of the Officer & DOB From To 
No S/ShrilMs. ______________  
1. A. Gopalakrishnan 	. Chennai Chennai Customs 

19.12.1.949  
2. A. Varadtiarajan Chennai Chennai Customs 

04 .1 1 1953  
3. A . K. Mulye Mumbai Mumbai Customs-I 

06.07.1951  
4. A.P. Mishra Patna Patna Customs(P) 

1 3.03.1952  
5. A.P. Dodeja Mumbai Mumbai Customs-i 

Supdt. of Customs (P) 
23.03.1950  

6. A . S. Ankolakar Mumbai Mumbal CX-i 
SupdL of Customs (P) 
20.08. 1950  

7. Ajeet Singh Delhi Delhi Customs 
.15.03.1951  

8. Allan D' Sôuza 	. Mumbai Mumbai Customs-I 
Supdt. of Customs (P) 
1 0.06.1950  

9. Anil Kumar Gupta Delhi Kolkata CX 
.07.07.1956  

10. B. Ramesh Hyderabad Vizag Zone 
14.08.1951  

11. B. Subbarayadu Hyderabad Chennai CX 
0 1 .07 .1950  

12. 8.F. Shaikh Mumbai Pune ZQne 
22.02. 1 952  

13. B.N. Bodke Mumbai Mumbai Customs-I 
01-.011951  

14. B.N. Ohake Nagpur Bhopal Zone 
30.07.1952  

15. B.Vivekanandam Hyderabad Vizag Zone 
12.09.1950  

16. Basheer Ahmad Khan Hyderabad Chennai CX 
10.08.1950.  

17. Biren Chandra Patir Shillong 	. Shillong Zone 
01.12.1953  

18. C'J. Sheth Ahmedabad Vadodara Zone 
26.03.1950  

19. C.L. More Mumbai Vadodara Zone 
15.05.1952 	 1  

f&ttsSt 
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 ChMur1ikrishna Murthy Hyderabad Vizag Zone 
14.08.1950  

 Chalau Hauzel Shiflong Shillong Zone 
01.03.1954  

 Chunni La! Wak Chandigarh Meerut CX 
24 .04. 1 954 .  

23 D.C.Trivedi Mumbai Mumbai Customs  
25101950  \ 	' 

 D.L. Parab 	. Mumbai Mumbal Custons-J 
11.07.1951 . 

 D.M.Aher Mumbal Mumbai Customsi 
Supdt. of Customs (P) I 
02.06,1950  

 D.R. Jayade Mumbai Mumbai Customs-k 	. . 
21.10.1950 . 

 D.S. Rathi 	. Delhi DO Safeguard, Delti 
. 03.03.1954 (To work in PAC, CEC) 

 Dharam Raj Allatiabad Lucknow Zone 
03.01.1953  

 E. Vijay Kumar Chennai Chennai Customs(P) 
17.03.1953  

 G.A. Rama Rao Hyderabad Bhubaneshwar Zone 
10.03.1955  

 H.P. Pastagia Ahmedabad Ahmedabad Customs 
13.11.1949  

 HS-Rmesh 	. Bangalore Bangalore CX 
27.12.1951  

 J.K. Dewan Mumbai Pune Zone 
Supdt. of Customs (P) 
08.03.1956  

 J.V. Bhide 	 . Mumbai Mumbai CX- 
Supdt. of Customs (P) 
02.11.1950  

35.. .K. Amamath Hyderabad Vizag Zone 
06.01.1950  

 K. Hoovappa Naik Bangalore Mysore Zone 
10.01.1953. 
(To be promoted/posted on 
expiry of penalty period)  

 K. Karthikeyan Chennai Coimbatore Zone 
24 .0 1 . 1 953  

 K. Panda Bhubaneshwar Kolkata CX 
05.03.1952  

 K. Satyanarayan Rao Hyderabad Vizag Zone 
12.09.1953  

 K. Subbaraju 	 . Hyderabad Vizag Zone 
04.06.1951  

 K. Yugandhar 	 . Hyderabad 	. Chennai Customs 
04.11.1950  

 K.B. Nag3raju 	 . Bangalore Bangalore CX 
15.06.1952  

 Kamalendu Banerjee Kolkata Kolkata CX 
Supdt. of Customs(P) 
08.01.1951  

44 L.N. Mahapatra Btiubaneshwar, Kolkata CX 
27.03.1953 

 M.D. Sathe 	 . Mumbai Mysore Zone 

r 

09.03.1951.  
 M.H. Ingle Indore Bhopal Zone 

cc°9 	• 



13.01.1953 

 M.J. Kadn Ahmedabad Ahmedabad Cültoms 
0112 1949  

 M.Y. Hegade Mumbai Mumbai Customs-i 
01 06 1 952  

 Mahabir Singh Meena Kolkata Ahmedabád CX 
10.10.1965  

 Mohd. Nagoor Hyderabad A h m e d a b a d 
1 5.03.1954  

 MoolChand Verma Jaipur KolkatâCX ç iW 
02.07.1959  

 N.C. Patra Shillong Kolkata Customs 	C 01.01.1954  
 Nathoo Prasad Attahabad 1ucknow Zone 

12.10,1952  
54 Om Prakash Duhan Delhi JaipurCX\ 

23031953  
 P. Snnivasan Hyderabad CD Madurai 

09.09. 1 952  
 P. Subaraya Sastry Hyderabad Mumbai Customsl 

05.06.1953  
 P. Veer'areddy Hyderabad Chennai Customs 

29.5.1953  
 P.K. Lawrence Mumbai Vadodara Zone 

Supdt. of Customs (P) 
1 1 .03.1952  

 P.M. Kanvinde Mumbal Mumbai Customs-i 
01.04.1951  

 Parasanjit Pathak Hyderabad Delhi Customs 
15.11. 1 951  

 Prakash Narain Allahabad Ranchi CX 
0 1 .07 .1953  

 R. Rajendran Hyderabad Chennai Customs 
1 0.05 1 952  

 R. Sankaraaarayanan Chennai Coimbatore Zone 
22 .09. 1 952  

 R.K. ChandWani Mumbai Mumbai Customs-i 
1201.1951  

 R.K. Tiwari Mumbai Mumbal CX-1 
Supdt. of Customs (P) 
02.09.1951  

 P.M. Pathak Mumbai Pune Zone 
20.11.1951 

 Rakesh Punj Chandigarh Jaipur CX 
10.01. 1 952  

 Ram Aviar Dohray Atlahabad Lucknow Zone 
05.01.1950  

 Ram Narain Jaipur Ahmedabad CX 
06.01.1959  

 Ram Prakash Sharma Delhi Dte. of Logistics, Delhi 
16.03.1954  

 Ramóshwar Mumbal Vadodara Zone 
Supdt. of Customs (P) 
09.11. 1 952  

 Rarnulu Barigalore Mysore Zone 
08.04.1952  

 Roop Nath Pegu Shiliong Shillong Zone 
01.05.1951  

AW 
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 S Madhava Raj Chennal Chennai Customs(P) 
04.02.1952 

 S. Ramanathan Naim Mumbal Pune Zone 
Supdt. of Customs (P) 
30.05.1954 

 S. Sampath Chennai DPPR 
14.05.1952 (To 	work 	as 	OSD 	in 

 S.A. Kocharekar Mumbai 
Coordination Cell in CREC) 
Pune Zone 

01.07.1953 
 S.B. Sanapuji Bangalore Baflgalore Customs 

06.02.1950 
 S.C. Shettigarh Mumbai Mumbal 

Supdt. of Customs (P) 
08.06.1952 

 S.C.Tiwarj Inciore Delhi Cut6sip) 19.101951 
. S.D. Naik  Mumbaj Vadodara 2one 

02.01.1954 
 S.G. Jayaram Bangalore Chennai Ct4toms(P) 02071953 
 S.G. Trivedi Nagpur Bhopal Zone\ 

17.10.1950 
 S.M. Abdul Rehman Chennai Coimbatore Zoe- 

09.03.1952 

Vadodara Zone  S.N. Salve Mumbai 
Supdt. of Customs (P) 
01.10.1952  

S.P. Gupta Patna Patña Customs(P) 
011.01.1951 ,  

 S.R. Khankhoje Nagpur Bhopal Zone 
11.09.1951 

 S.V. Kuvalekar Mumbai Vadodara Zone 
26.05.1953 

 Staline Pinto Mumbai Pune Zone 
Supdt. of Customs (P) 
27.08.1952 

 Sudhir S. Bhatkande Bangalore Bangalore Customs 
06.05.1953 

 Suyog Bajpai Indore Bhopal Zone 
10.06.1952 

 T. Nageshwara Rao Hyderabad Vizag Zone 
19.01.1951 

 T.S. Khot Mumbai Mumbai Customs-I 
07.03.1951 

 Thomas Basumatary ,Jaipur Kolkata CX 
20.12.1967 

 U.V. Daivi Mumbai Vadódara Zone 
Supdt. of Customs (P) 
19.08.1953 

 V. Ankineedu Prasad Hyderabad Ahmedabad CX 
14.08.1952 

 V. Chandrasekharan Chennai Chennaj Customs(P) 
20.02.1953 

 V.E Patil Mumbai Ahmedabad CX 
13.10.1952 

 V.N. Mangaraju Mumbal Kolkata CX  
05.02.1963  

 Vijay Pal Singh Ailahabad Lucknow Zone 



03.01.1951 

101. Virender Kumar 	 Delhi 	 Meerut CX 
L 	08.10.1955 

'Shri K. Hoovappa Naik (S.No.36) will be promoted/posted on expiry of penalty period i.e. after 
27.11.2009 

AU the officers mentioned above may be relieved immediately and they should join at their 
new place of posting on or before 251 November,2009 under intimation to the Board. The Chief 
Commissioners! Directors General may send compliance reports regarding relieving and joining of the 
officers to the Board by 30 November.2009 

(L.R. Agarwal) 
Deputy Secretary to the Government of India 

Qp,yJ.orwarded to: 

The officers concerned. 
All Chief Commissioners! Director Generals of Customs & Central Excise. 
PSs to FM/MOS (R)I Secy.( R)fChaimian (EC)! All Members, CBEC/ 	JS(Admn)IDG(Vig.)[Dir. 
(Pub.)IOS(AD.V). 
AS (R)/JS ( R)f DS(Admn)Hqrs. 
All Heads of Department under CBEC/ Pr. CCA, CBEC, New Delhi. 
SO(P) /Ad.VIHindi Section. 
Commissionet Directorate of Human Resource Development, Rajendra Place.jeli. 
The Web-site Manager. Directorate of Systems. Delhi. 
Office Order folder/personal files. 
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The Chairman. 
Central Board of Excise and Customs 
North Block 
New Delhi. 

- A 

Throuh the Commissioner of Central Excise, Shillon 
	 \ 	, 

Sir. 

'SubjecPiér to consider for promotion to the grade of Assistant Commissioner-- Re. 

With due respect and humble submission, I beg to Jay down the following few lines for 
your k i rid and sympathetic consideration. 

That sir. I was promoted to the grade of Superintendent (group B) under Central E'tci' 
and Customs. Shillong Zone, on 07.06.1995 and my name was placed at SI No 75 of the 
cniorrty list as on 1.5.2001 and Sl.No. 20 as on 2003. maintained by the office of the 
onrrnissioner of Central Excise, Shiliong. 

That sir. I would like to draw your kind aucotion to the All india Seniority lis of 
Superinenderit of Central Excise ( Group 13) promoted/appointed ott 01.01. 1993 to 31 .12 1 9Q7. 
circulated on 03.01.2002. In the said seniority list my name was placed a' Sl.No. 364 

That sir, the Board vide letter F.No. 32012/21/2009/AD-I1 dated 06.07.2009 has called 
the ACRs of 5 (flve) names of SC & ST i.e. Shri. N.C. Patra, Shri Biren Ch Patir. Shri 
ltN.l'egu, Shri. Chalau Ilauzel and Shri. TM Hartlong for consideration for promotion !o rho 
grade of Assistant Commissioners. Surprisingly, three of the names Figured. in the Irsi are 
to rile in service as well as in seniority. As per tile list maintained by the Commissioner. Central 
INcise, Shilloirg. Shri R.N. Pegu is at Sl.No. 22, Shri Chalau Ilauzel at Si. No. 25 and Shri T.M.  
liarilong at Sl.No. 31. It may be mentioned that my name is at SLNo, 20 of the Seniority List 

That Sir. As per the All India Seniority List. Superintendent Group 'B' ocCentral INcise. 
my  riarire is placed at SI.No. 364. whereas Shri. R.N Pegu is at SI. No. 367 Sirri C1rahu I iauzd 
is at Sl,No. 373 and Shri. T.M. Hartlong at SI. No. 550. As such, it i not compreherisil.de ti,w a 
.itr'ior official in the Zone as veil as in the All India seniority was cuasie;cd br  
whereas the senior was ignored. 

In view of the above. I pray before your esteem honour to look into the roatler and 
consider my name instead of my jUnior for promotion to the grade ofA;sistatt Comruissioriu - 

':jrit fzritlrli,rIl v, 

C.SHVLLAD 
SUPERIN1ENDENT 
CENTRAL EXCISE 

JOWAI RANGJ7:SiIILLOJG 

Copy to tIle Commissioner. Central Excise Shi!long for information and neessry action. 

('YFII, LLAI) 
SiPE1t1NiENl)Ni 

Attst 

Advocaic 

0 	 . 	 . 
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, 
The Chaitman. 
Central Board OfExcise and Customs 	 r 29 	\ North block  
New Delhi— 110001. 	

. 

(Ihiough the Commissioner of Central Excise Shillong) 	 to -  

Respected Sir, 	 , 

Subject: Prayer for promotion to the grade of Assistant Commissioner - Reg. 

With due respect and humble submission I beg you to refer to my representation dated 
19.10.2009 for promotion to the grade of Assistant Commissioner. 

in this connection, I would like to state that, I have been denied the promotion due to no 
fault of mine. It may be mentioned that the mistake of deleting the Scheduled Tribe category 
arainst my name in the All India seniority list was committed by the department. As a result, I 
have been deprived of my right to promotion, instead my junior have been promoted to the rank 
of Assistant Commissioner vide Order No 21712009 dated 16.10.2009 and posting order 
234/2009 dated 10.11,2009. 

I would therefore, request your esteem honour to look into the matter and promote me 
immediately as I am to retire from Service by December 2009. 

For which act of kindness, I shall ever pray. 

Yours faithfully 

(CHANDLER 
	

) 

CENTRAL EXCISE 

CopY to 

The ChiefCommjssjoner Customs and Central Excise, Shillong Zone, for infjrmation 
with a request to take up the matterwith appropriate authority. 

The Commissioner, Central Excise, Shilfong for information and necessary action 

CHANDLER SHULLAL) 
SUPER1ITENDENT 

CENTRAL EXCISE SHILLONG. 

Attst 

4dvocaIi 



TeL 91-0364-250480, 2223030 

C.No, 11(3 

To 

AP4"Ex&E' 

Govern mentof India 
MINISTRY OF FINANCE 

DEPARTMENT OF REVENUE 
OFFICE OF THE COMMISSIONER OF CENTRAL EXCISE 

MORELLO%V COMPOUND, M.G. ROAD 

Dated-7 nr 

Smt. Sushma Kataria, 
Under Secretary, Ad.ILB 
Central Board of Excise & Customs, 
Oeptt. Of Revenue, Ministry of Finance, 
North Block, 
New Delhi - 110 002. 

Subject: Representation of Shri Alexander Lywait, Superintendent regarding correction 
in All India Seniority List of Superintendents of Central Excise for the period L-from 01.01.93 to 31.12.97 - regd. 

EC 

subject. 
Please refer tq the Board's letter F.No. A -23018/18/2009Ad118 dated 21.10.09 on the above 

As per the Draft Zonat Senioirty List of Superintendent Gr. 'B' as on 01.08.2009 (Copy 
enclosed) the name of Shri Alexander Lywait (Si) appears at Sl.No. 19 below Shri Biren Ch. Patir 
(SI) Si. No. 18 and above Shri Rupnath Pegu (SI) and Shri Chalau Hauzel (SI) at Sl.No. 22 and 25, 
respectively, who have been granted Ad-hoc promotion to the grade of Assistant Commissioner vide 
Board's Office Order No. 217/2009 dated 1G.1O.2009 Moreover, i'n the Draft all India Seniority 
List of Superintendents of Central Excise Group B' promoted/appointed on 01.01.93 to 31.12 

m 	
.97 issued vide F.No. A.230j.8/4/2001Ad IIB dated 03.01.02 (Copy 	losed for ready reference) the nae of Shri Alexander Lywait, (SI) Superintenden 	

, 	enc 
t appears at Sl.No. 363 is below Shri Biren Ch. 

Patir (SI) SI. No. 361 and above Shri Rupnath Pegu (SI) and Shri Chalau Hauzel (SI) appearing at 
Si.No. 367 and 373 respectively. 

I am also enclosing herewith another representation in respect of Shri Chandler Shultaj (Si) 
whose case is similar to the above. Shri Chandler Shullai, (SI) Superintendent appearing at Si. No. 
20 of the Draft Zonai Seniority List of Superintendent Gr. 'B' i.e., below Shri Biren Ch. Patir (SI) and 
above Shri Shri Rupnath Pegu (SI) and Shri Chalau Hauzel (ST). Also, in the Draft all India Seniority List, the name of 

Shri Chandler Shullaj (Si), Sl.No. 364 is below Shri Shri Biren Ch. Patir (Si) and 
above Shri Shri Rupnath Pegu (SI) and Shri Chalau Hauzei (SI) who were granted ad-hoc promotion to the grade of Assistant Commissioner in the above mentioned order. 

in the above circumstances it appears that the above 2(two) Superintendents are deprived 
of their prornotionto the grade of Assistant Commissioner since their Juniors have been promoted. 
You are, therefore, recuested to kindly look Intor the matter and take remedial measures in this regard. 

In this connection it may be mentioned that there is no Non-Vigilance case 
PencJing/conten,plat against S/Shri Alexander Lywait and Chandler Shullai, Superintendents. The 
ACR gradings for the last years a(ongwith Vigilance clearance certificate in respect of the above officers are enclosed for favour of consideration 

Encio: As above. 

Yours fa hfuily, 

u-"0  
(DO lngt) 

	

C.No. 1l(3)4/ET.lii/2004/ £1c 	 Commissioner 
. 	 Dated: 

'22 O1 2 Copy to 
the Chief Commissioner Central Excise & Customs, Shillong Zone for information.

Commissioner
ng 

b7 4dvocat' .. ......... - 	. 
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i? ,r e,iCnII.rTCkIN&tT tD(IID '0' AC nki fli nO 'JflrO 

SI. Name & Educational Qualification 	I 	Date of Date of Apptt. Date of - 	Date of 	i Date /Deemed Whether Remarkz 	- 

No. Birth In Govt. confirmation in Joining as 	date of DR/PR 
service Govt. service Inspector 	assumption of As 

charge. Inspector 

01 02 	 0
__________

3 
S/Shrf  

04 05 06 	 07 
17.09.92 27.01.77 

08 
DR 

09  

1 D.K. Majumdar, B.Sc. 	 23.01.51 27.01.77 28.05.79 _____________________ 

 A.K. Dutta, B.Sc. 	 01.02.53 27.01.77 28.05.79 27.01.77 	17.09.92 
20.01.77 	17.09.92  

DR  

 P.K. Singha Choudhury.B.Sc. 	 i 	01.02.51. 20.01.77 	j  01.06.79 

 I. A. Halim, B.Sc. LLB 	 09.03.57 27.01.77 	1 01.06.79 27.01.77 

5 T. Rar, B.A.(H) 	 01.1.1.53 	1 29.01.77 01.1.1.79 29.01.77 	17.09.92 DR  

671 N.K. Nath, B.Sc. 	 i 	19.01.51 19.09.77 01.01.80 19.09.77 	17.09.92 DR  

 M.K. Bose, B.Sc. 	 09.10.51 19.09.77 24.11.80 19.09.77 	17.09.92 DR   
A . K. Choudflury. B.A.(I'f) 	 01.06.53 19.09.77 13.12.80 1.9.09.77 	17.09.92  

 Kisholoy Das. B.A. 	 1.9.03.55 
N . C. Patra.(SC). 8.Sc. 	 01.01.54 1.0. 

 04.10.78 1 
30.06.81 

13.12.80 
13.03.86 

	

04.1.0.78 	17.09.92 

	

30.06.81 	17.09.92 
DR  
DR  

1.1. Mci. Joynul Abedin. 5.Sc.(H) 	 28.09.53 04.10.78 13.12.80 04.10.78 	12.03.93 DR  

 A. Bhattachorjee, B.Sc.(H) 	 01.03.56 25.09.7k 13.12.80 25.09.78 	12.03.93 DR  

 A. Chatterjee. B.Sc.(H) 	 01,04.55 04.1.0.78 13.1.2.80 04.10.78 	12.03.93 DR  

 P. Sikdar, B.Sc.(H) 	 24.04.52. 12.10.78 13.1.2.80 12.10.78 	12.03.93 DR  

 B.K. Banerjee, B.Sc. 	 j 	26.02.56 30.09.78 13.1.2.80 30.09.78 	12.03.93 DR - DRI, Now DUIhI 

 S. Sharma, M.Sc. 	 1 	31.03.52 25.1.2.78 13.12.80 25.2.1.78 	07.06.93 DR  

17, Jagadish Ch. Das.l BA. 	 I 	23.06.52 1 210774 13.12.80 20.11.78 	07.06.93 PR  

01.12.53 03.10.78 13.12.80 03.10.78 	07.06.93 DR  

19. AIaIabTflST). B.Sc.(H) 	 01.02.56 28.09.78 13.12.80 28.09.78 	1 	07.06.93 
- 

DR - 

5 Chandler -Shuliol. (ST) B.A,.(H) 	 1.9.12.49 13.11.78 - 01.04.81 13.1.1.78 	1 	 07.06.93 DR  

21 K.K. laneja. M.Sc 	 I 	09.01.55 1 	08.03.79 01.04.81 OS.03.79 	i 	07.06.93 DR  

 tRupnath.PeguST-),BA,. 	 01.05.51. 04.10.78 02.04.81 04.10.78 	 93 DR - 

 Pranuy Kanti Deb. B.Com . 	 . 	2.01.54 12.06.76 - 
25.04.79 

32.2.8) 
10.09.81 

	

24.11.78 	07.06.93 

	

25.04.79 	07.0693 DR 
PR  

 D. Chattopadhyay, MA. 	 01.03.55 
 iChalau HaucI,(ST), B.A. 	 01.03.54 1 	06.03.80 01.02.82 06.03.80 	07.06.93  

26 Arunkr. Datta, B.A. 	 - 	27.03.54 - 27.01.77 01.01.80 27.01.77 	:'9 

27. 1 R. Bhattacharjee, 8.Sc. 	 T01.53 22.01.77 '01.01.80 22.01.77 	27.09.93 
270379 	270993 

r_ 
DR _-N°' 28JBG_I4ondaLBSc 1 09 52 	270379 	J 011081 

29. S. Deb, B.Sc. 	 15.05.54 	07.03.80 01.10.81 0703.80  
1 	01.1081 1 	251080270993 

05.01.78 	27.0993  
30 BDCbHSLC 	 ...5 ii 52 	231070 

1.M. Hartlong,(ST) B.A. 	 O1.056 	 78 31. 

\ 	\ 	, 	•:.. 

\ 

\)- 
CE.I.T?JL !XC! 	{fU..aj 

0 
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To 

L"l 	- 

F.NO.A2301814(2001.Ad,IU 
GOVERNMENT OF1NDIA 

• 	MINISTRY OF FINANCE 
DEPARTMENT OF REVENUE 

New DeIht,bated January 3, 

- OEC 2 

The Comm Issloner of Central Excise-i 

(Al! Cadre Oon(roflir)g C(mnis5ionemtes) j 

Subject: :- . Draft all India Seniority List of Superintendents of Central 
Excisvii ,  Group'S promoted I appointed On 1)1.1993 to 
31.12.1997. 	 .. . . 	 . 

.. Sir, 	,. 

I am directed to say that the draft all IrxlI SeAtority list of 
Superintendents of Central Excise, Group 'B' promoted / appointed on 
11.199 •.. t. 31.12.1997 has been prepSred on the baslé of 
Con missionerajes' seniority fistS of theseofficoit obtained from the cadre 
controlling Commisslonerates all over India. 

2.. it is  requ9st6d that the enclosed draft sanionty list of these officera may 
be acruthflzed with reference to records in your office to ensure that :- 

(I). 
 

all Superintendent of Central Excise, Group 'B' promoted / 
appointed on 1.1 .1993 to 31 l 2 lS97vhoarelnsóce have been 
IncJudd In the list In case name of any offke bee be omitted In 
the said list, a soil contaIned reference indlcátin Iñtór.átla name, 
dnte of birth, date of continuous appointment as Supeiintenden% 
G -oup ' against regular cadre strength, date Of appointment to thS 
lowr grde, namely Inspector of Central Excise thid his Inter-se 
seniOrity In the cadre may be furnished tmmediatelyfor If101usioh OV 
his immo In the list, 

(il) 	the Inter-so senlorftj of the officers bOrne on the cadre of your 
Commisslonerates Is as per their Inter-so seniority position In the 
panels prepared for promotion to the grade of Superintendent of 
Central Excise, Group'B' from time to time, 	except 
Supethftendehts 01 Central Excise recruited directly by UP$C; 

• 	 contd ... 2/- 

I 	. 

y / 



f.NöA230181 4120011-Ad.1113  
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((Ii) the particulars shown agelnst the officers are Correct In all 

	

respects Including entiy regarding "sc" or 'ST' and that no 	
•\ 

Such 
I entay has been made against those who do not beIonuf,..-  these conimuniflea 	 - 

3. It may, be seen from the enclosed seniorIty list that cftaI 'ivolumns I 
respect of certain officers have been left blank for want of requird  

	

information from your Commfsslonerate Itts requested thM requIr4d 	-

A 
 Information In respect of such blank columns may be furnished to the Boari?l. 

'. ,i; 	;-'•;•. 
it Is also requested that the enclosed .draft enlcr1ty list may be 

circulated immediately amongst the officers coneomod for their informatjon 

	

and reprGntaflons it any, received may be forwarded with your detailed 	- 
comments thereon alongwl(h photo-copies relevant orders or a certificate 
may be rendered that no representation has been reoivcd , so as to reach 
the Board latest by 31.01.2oo positively. 	•... 

i The receipt of this letter may please be atknowfecged 

Yours faithfully, 

(R.M.SINGH 
SECTION OFFICER 

2 4 Ji zooz. Copy foarded for iflfor,ation & heces,attjo tos The D,C/A.O. 	 bij,jtj __________(eli) The 	
Hqr,. ofii,

rand
Shillong (eu).. 
Shrj./mt0 	. 	

, Sperj,nten4anti 4 • The 	raiTcret 	GrD 	ted ExecAtjye officer, AoJetj, Cuatorn & Central zçiae. Shi1ioa. 

r\. (M.44TRW1J' (•, 
f ).•,. - 	At4iN3tRATIV OFPICEI()! 1/ 	'2UO$S it tMTRAL EXcISE 

SHILLojig 



SL.NO. NAKE OF OFICER/ DATE OF APPTT. COMKt0HERATE I 1EMARK 
DATE OF BIRTH AS 	UPDT../  

DEEMED DATE/ 
DATE OF APPTT. 

5/SHR1 INSPECTOR  

 J.K.CHHAGANLA[ 8/ 6/93 VADODARA 
1/ 	6/51 1/ 6/93 

15/ 	1/75 

 P.D.0.TILAK 	. 16/ 7/93 HYDERABAD 
24/ 5/54 	. 1/ 6/93 

4/10/78 

353, 8.DUROA PRASADA RAO 14/ 7/93 HYDERABAD 
9/ 7/53 1/ 6/93 

15/12/78 

 N..RAKI REDDY 9/ 7/93 . HYDERABAD . 
13/10/47 1/0/93 

13/12/78 .. 

 C.R.K.CIIOUDARy 23/ 	7/93 HYDERABAD 
30/ 7/52 1/ 6/93 H 

6/10/78 

 'V,S.R.M.KJ8YAPA 	. 28/7/93 HYDRABAD 
12/ 8/53 1/ 6/93 

6/10/78 

 D,V.S.R.LINQA MURTHY 22/ 7/93 HYDERABADL- 
17/12/44 1/ 6/93 

29/10/76 

S.SHARMA 	. 7/ 6/93 51IILLONO 
31/ 3/52 / 	/0 

25/11/78 

JAUADISH GH.DA8-I .23/0/52 7/ 8/93 SHILLONO 
/ 	/0 

20/11/78 

3 DHIRENDRA MATH BORA (ST)' 1/ 6/93 SHILLONG 
1/5/48 / 	to 

. 4/10/78 - 

.flIRN GH.PATIR (ST) 7/ 6/93 S}IILLONci 
1/12/53 //0 

3/10/78 

KIC.SARKAR 
7/ 6/93 SRILN0 

5/7/46 1 	/0 
27/11/78 

(36s"  ALEXANDER LYWAIT (ST) 7/ 6/93 SHILLONO 
ti 2/56 / 	/ fj 

29/ 9/78 

CONT , PAGE. 	29 / - 



4 
/SLNO. NAME OF OFFICER/. 

•1 	 . 	DATE OF BIRTH 	. 
DATE OF APPTT. COMMI8SIONERATE REMARKS-- 
AS SUPDT,/ 
DEEMED DATE/ 

8/SHRI 
DATE OF APPTT. 
AS INSPECTOR 

- .----- 	 --------------------------- --------- 

CHANDLER SHULLAI (ST) 
19/12/49 7/ 6/93 8H114.,ONQ 

/ 	/ 0 
13/11/78 

K.K.TANEJ 
7/ 6/93 9 / -1 /56 	...... . 

 

SHILLONO 

8 / 3 / 79 

R.C.D 
7/ 0/93 SHILLONG 

29111 / 78 

RUPUAT1 PEGU (51) 7/ 0/93 SHILLONG 
c. 

1/ 	5/51 

. 
0 

301 PRANAY KANTI DEB 7/ 6/93 

3/10/78 
 

SHILLONG 	\ 20/ 1/54 
/ 	/ 0 

24/11/78 

9 

- 

K.C.Ooqcj 
1/ 	3/45 

7/ 	6/93 SHILI,ONO 
 0 

30/1i/78 

1/ 9/49 
7/ 6/93 8HZLLONG 
0/ 	1 0 

28/ 3/79 

.311. D.CUATTOPADHYAY 7/ 6/93 SHILLONO 1/ 3/55 
 0 

25/ 4/79 

352 KALPARAMKACHARI (8T) 
2/8/47 7/ 6/93 SHILLONG 

/ 	/0 
10/ 9/79 

CRALAU HAUZEL (ST) 7/ 6/93 SHILLONO 1/3/54 
/ 	/0 

6/ 3/80 

374 NANI 0{PAtJ SEN (Sc) 7/ 6/93 SHILLONG 
28/ 8/48 f 	/ 0 

26/10/80 

3.75. ALAGRI SWAMI (SC) 7/ 6/93 5HILLo? 
-. 31/ 8/47 / 	/ 0 

30/ 3/81 

376. JOSEPH JOHN 15/ 7/93 COCHIN 
5/ 4/62 29/ 0/93 

4/ 9/76 

.CONT.PAGE. 	30/- 
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\'IGILANCE CLEARANCE OF GROUP "B" GAZETTED OFFICERS 
PERIOD: LAST EIGHT YEARS 

SI. Name of the officer & 
DOB 

Whether the officer is Whiher the officer is Whether lithe officer is underoinu Wbefliervigilancc- under Suspension and Charge Sheeted. ifo. the prosecution thr a punishment. the details of prnceedins arc pndine or details if so, the tkite of date of approval. issuance criminal charte is the punishment and period is contemplated 	I' yes. suspension and the and service of ('Iiarie Sheet, pending. If ves. thereof, details of such proeeedines details oithe ease and its contents in hriell the details in briek 
Shri.A lexander Lvwaii 

NIL NIL. 
Supdt. 
1)  1 (2.1956 

NIL NIL NIL NIL 

NIL NIL__ NIL. Nfl NIL NIJ1 

I ):ied 

( 
N,SIN( 'I IA 

St I'ERJNIFNI)INI 1(11 '\I(i 

36 

y 
\g 	çcjr1. 
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\ 
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